RAJYA SABHA [14 March, 2005]

Mr. Deputy Chairman, Sir, following intense unrest over inter-regional
disparity, the Karnataka Legislative Assembly unanimously passed a
resolution requesting the Centre to amend article 371 to enable the
Karnataka Government to provide for regional reservation in the State in
the matter of employment and education to overcome the regional imbalance
and for overall development of the region.

Under similar circumstances of regional imbalance within a State, the
Centre amended article 371 for development of certain backward regions
in some States, including Andhra Pradesh. However, with regard to the
proposal of Karnataka, the former Deputy Prime Minister of India, vide his
letter dated 22.11.2002, had replied that it was not feasible and the same
perception persists in the Government even today.

Since the regional disparity in Karnataka is acute and persists despite
the best efforts of the State Government, | request the Centre to suitably
amend article 371 expeditiously enabling the Karnataka Government to
provide for regional reservation in the matter of employment, education
and for the overall development of the region.

SHRI B.K. HARIPRASAD (Karnataka). Mr. Deputy Chairman, Sir, |
associate myself with the Special Mention made by Shri Janardhana
Poojary.

MR. DEPUTY CHAIRMAN: The House stands adjourned to meet at
2.00 p.m.

The House then adjourned for Lunch At Forty-three Minutes past Twelve
of the Clock.

The House re-assembled after lunch at three minutes past two of the
clock,

MR. DEPUTY CHAIRMAN in the Chair.

TH BUDGET (RAILWAY S), 2005-2006 — General Discussion

MR. DEPUTY CHAIRMAN: We now take up the Budget (Railways),
2005-2006 —General discussion, Shri Pramod Mahajan.
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3T 8 T Y Al w= ¥2 0 A FE W F e S € A QR
22 39 99 S € 5 29 &1 @ aord, S 180 ST 91, 9 Ui o FUE 9 ot
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7Y TEHATYRU §972 %1 o 5 grar & 1 Afe 99 a5 7 76 m, 9 7 fFea
o -gefa 78 2t | 9 Frds o @, st wdw 99t 0 %1 9 vs v e
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H A B ¥ | AfFT 3R 31 I Wit St 1 T2 uraer v & s 9ra fmfu i @
T FIE 4eF B, T TR &1 feafa g fearht 8 <t @ s wigr ot ae
IET-48 YTa &1 Had 9g1 gigat &1 fauz g1 2 1 39 a9 1@ aeie &1 9o gEi 9¢t
- aft we iR | g 7€ | ora T w6l w1 T w@rTa R € oiR g wnwfaw
ft ¥ 139 3ME T WA TS W USHfaE < S R w Rt afg w1 Erm
HUM? TR AR FT Y 72 feu 9md ot &) gaval § 89 99 &1 3961 @ &L | a6l
TSI el 9El B, W€ WA €, Ao A WSl A g1 2, T8 Y6 6A SN H AARI 1T
= =& & foF are we 76 w9 ¥ gl 990 @ fa v € we T @ e F e
i Tl ser @ Afh o Y& Wt Y FR R 8 Arel g 1 Seli e R @
o aegsit 1 anffertor 0 S TR g1 39 SRga] F1 ol F1 HE @I
F1HeH T T T 1B T 81T ol THFHT @I FW § 1T ol awg3il F,
A% gt &1 Tl §, 9% feaa-fopae & foag off ds & i wsft-wofi A @
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Y agd 9 7 ferel @ @t ot = & v W e gd ot W 7E? 6 Sy #) wifw
mieai 11 a1 ) weft 1 79 0 B, @ A R @ =l HE o mdm AR
el | Sf-2) el 61 W WHE Hohd €, ThTY 27 off §0 9ue wahd §, -9 feA ot
T OAR WEA §, Al don T Soie g # o e e | oTe 39 AT
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T I AR o s 31 o9 2fgue | o aiim f&a WHE? 9912200405
T 3R IS 18 WHE o1 i 59 9 7 g Q@ = o0 9ea 8, =l 9 w1 o o
Tfg ¥ 971 2, 31 7 9 @ ¥ 71 K61 9, 9 SR $1d 39 91 Sl g9 ug df
e iR AR 3 g @ e o E R Ofmo T g3 (@ g€, ¢ o €,
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T q1 71l 1 ST a1 ) TEA a1 71fd & &R | T8 Fe1 ¥ fon g9 feeelt & e
AT 9, T FATEN, 98 Al N &, e ot ®, i v | Y& wet St )
M- # gfaw 21 35 o = amufe oft = & vt 1L (SHmem).L.
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Fe1 8 fF 2007 3R 2008 & =€ HAfq & od & 91E, 79 TR W frandra =1
Tfa & e = S, 77 Sren #1 % gwd 3 feeeht sl = & o= sft =fan,
FifF afe @ T vl F off feoeh § 9=E I & iR =9=E 4 foeedl s
TR AEYHF B ST ], 9% 2009 3 2010 F g Eff 1 A S e, fere-gEe
T 1500 fapeifter, fewet == &mam 2100, 2200 fradR, A 4 W} E
frairdter 1 nfa @ =gt mieat &M, gat o w1 & st SHE & fauag @
% fo 7 faweft @ 3 200 fHame &1 T R, T9# S0 9l § wFR@ A @
? % Tg o) foraindiex &1 fa @ 70 WS €97 91 | avfl 7 e0sh! 308 S0 ol
Trorar Aet feft & aradt oft 78 W 130-135 N 7fF 4 W A & R Sm g R
foF &9 140 & 7ifad W =edd | SRi W & 1) freitdia F 1R W, 3 9t feamis
F1 A A & A8 @1 R, 3R 'l W 3 THA-BHA § a7y, feeeh 9§ gere,
ferelt ¥ 92, - o F R g 4t fFarder #1 ifa | o e, a8 WA
=1 3977 dl S el §, T F1 397 2, | 39 W favarg 78 1 a1 9fe 3w
YhI T eI &, dl 319 H gt samel 94t 481 e | e 34 & Seie d 98+
o1 fF 3y, T iR Tt & fore vitaa order 37 9l 1 ... (SqauM)... 310 | Fe !
=M 8L (I

SHRI V. NARAYANASAMY ( Pondicherry): It'is possible. Not only
feasible but it is possible also.

SHRI PRAMOD MAHAJAN: If it is possible, | don't mind it. 1 would like
to travel with you after two years. TeIgq, fasd osfe H %21 41 % gy, &l 3ik
oot = foau viqer arder 39 2, WERe 39 2nft | e A T M g, Ta1 e
ITH FH-W g9 T Goolt @l off, AfRA G | IHh A TR IHRT 3 e o T
2 feg@m o % Tt =er TR Ffevre udd &7 < @} fd e

tTransliteration of Urdu Script.
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oo @ & SRR 1 T9d 1 ® R E, 3QH1EA & a1 391 A idadl 1§27 #
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FI EEL.. | A S G A GHEA GiEar W aie Sud U S92 F g
g, & fou vit-F9fl g9 o @ i 9 S asie & a1 Wi, S R frew
fER | Y& F1 AR EH & F =10, auzH 3 o9 adl ], S8 A v
FE &1 FE TR A B A1e, 39 91 K1 RE 1 T wa, Fhifer 39 9| #1
F1E foda &9 @1 & & §Hd | 3T Fo T GHI &1 FF fuser gve J 9
gferen 4 519 forn o, o= 2005 9, T8 Y 31 W a9/ 81 & UM A8
TIR Y Afars Ry € 1 32 foran an qaft worl oy, weft, s i Wi i 0 A
“ait' e, ofiel-oiel 9Ad, FH § H Il HY, 9 RyE W I, 2005 9%
Aqq A gfaud e it ged § S 3 § S g0 o 9 e €, 9
Y- 37O 3 T R AR Y, Toha ! =an gfaurd & gz i ae w{isand
d, @ faweni & fag, G oga o=l €, T} 95d 379 §, fawarii & fog
oM &8l fF 225 R 1S ‘T 9o 8 9 9w R fasant & fere b = T,
3T gerem TN, S Tore aver uif e eqawen €111 | o8 T8 & 30 WG, 4@
a1 7Rl | SR I o 991 187 § 1 39 SR &1 faven 2 %2 sad ™
FoTe w1 Taveiyul 7 A1 € a1 1 HAed 1 3R § Favag § g8 &e1 77 i opre
giw a9 # g9 IRAI T ) fava W FAFI £ €9 19 W o Uehen fave W@l
o1 B Tl € T i oot TRAT S T FW E S TR e S -y,
T Ao T F FW-FW@ PIrre, R i 9 1 e W e de
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Tol 1 IR Q gd TeSS g8, T e el g, L9 dvE oft 7 13 e ok
U d g o €, # 7€ wra i ww S w9 #1 Teee § 1% vl 9,
g feraimie W 14.4 3 urer 390 € | vaos o wia 9, ufe feemie w s 3@
12 B ¥ | gaferu fomet 3 agdt €, 3o e el € | 3rEE aTEl 1 9eTedu 3R
# g, o7 sr@aR ¥ faqraa A i, 3i stEan F1 o g, @ e &1 9
BT 6 T FT, 8 T 1 STEAR FH1TF @1 a1 & 1 H JF Frw@ N, o197
2 srgan ae g3 3 A = vaEde v ¥ AR ¥ ST HgeR Hy
ehd 7 i, 1R o STEaR 1 Torer Jgal T, T 1l agdl Tl & | g9t 374
75 71 & o 1 97 Fean & i o™ 7a e, S age 1a @ sie wdw
BT &, oY wananfass w9 e migat S, aifens s fagmes €, 79 o Y =
I, @ o TR W, S A 9 €, 5% Ao © T W T s e, i
mefedt 1 fD gt ¥, Igh! UrA-gorE =9g Wl € | 3afe T ged 9 g
A @ AN IS HT R ) 31a e st w3 fF ol st 9 3 | et SR
% Tere 3 wrav = § o Yol # Sl or T # A 39 €, ST e o wiavd
ot =1l &, 9% g 0.8 v ¥ | femme @ O <o fr o wfavm ansh € s stw
AT T oA ¥ 19 Uee € 22 WiaeE 2 @ ¥ 136 Y SR At F 100 Y8 e w E,
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IqEYIAf S, A W1 %) @0 9 Wrd F1 oHeft w1 ged 99 od 81 R
T T H A R, @ 63 Jwr et W | o B 1SR 1wy o et iy iR
BT W650 FUS A A fog, WM =1 96, 7rer wret ogr fean | o1 49Ri &1 Tu-9¢
e ged vE ® ¥ 132 %8 f5a1 % o7R 10 wfawa o vre sret €, |
el fehT | ot & UEe €L 210, A1 10 Wi warey 3 |y el | e
STE | ToRT T W3t 3rut 93 gueardd fof 39 A1t st ot sern Wl aviten o § U
TR FEET § 1 IR A iR, o 10 Y warer ), A9 6 ¥ |, 3Riei 10 W 9w
I =g 7141 | WR15d, Tod w3t &l Taerary wiee 3 <19 & wr el gan &1 1 €=
F1 TS el 29l U -Taard §, sufae S8 o wig +1 10t & UoHifas qaen
T, T WIS Y 319 U e THe ¥ SR IHA ST 9 TTe WIS 9e #1 ™
T FIfere 8 N TJAN-FA 916 g ft TSF F1 T v 9 forg FE w
AT W F TH ) R B, TR W aqe § qof e R

# g mMEINWFa Tt fr el g @ fau sm@ & dfae w1 $m wh
g foraeTt o=t FEUTT R | TF IR TR Tt Q Hivte 1 37 off o ot — s wEi |
a5 qo-Ha o =eft ot 19 & |rif 3 79 397 @ R R o & gl me
ard | Fifs TS J9 §, K AR S F1Am ¢, A D 7w, o 9
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=g el 1 @1 91 ) ST g et 79 | o1 oTeHt |t T W Y o e R 1 @ e
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FH FAE, A 39 T F A | 3 3R A UM o T Fer el U R?

e ik gfawn <19 39 s91e § Ak W R R ) 3R oY A glawel |
TR T 9, H ol WA § A, N 797 TF 39 9 § A aw A h & =fa
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SR B0 1 IYETaFa <ft, o7eft foFQ Setie Iar ofT B, T69 SRSV R i A ¥
It glaumd | gaee ag M et & TEE hdl g, 9% 3 S IR WHA-J-F1
TR o e ey S 21 o S 6T U W 6 A giaunshi < e @ i e
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T, g2 T, e it ra giaund oigs senl 8 U foaas o1fe € Aey o
STt 13 el &2

g & IR § syeh) snved S i 2-3 ufEk @ S e see 4 SR-F -t
33T T § | 3 K GRET g0 qaah! faww § | e e & a5re s an, 39 T ot
TRIER B @ | o719 TF TS goll ot 30 fow o=a W& wsft &1 F <t =4t
T, AR I7 e G e A9 €, Al giaurd 1 § 1 3R v arafas €9
7 2010 H TR X ! Tava T &1 991 184 § o i1 §A 3 fob e gore 3 <+t
@ 90 U faerd T o 1 Sueht I AR st € T R O Yo # 5 e
Tl €, S Torede €1 }, 98 99 § 399 Ui 90 9Ie) 91 ¢ | Haes Sae 1/3
HIEI- |18l ST 9% 5 71 Fo 31 319 39 R few {fgw) frselt or @ Y |54
ST AT 15,607 FUE FT off 31K 39 9K I 14648 FAS FT &1 3R 19 T8
inflamation *ft g & @ & 1o T99A 15 TR FUS 1 AT 14 TR FAT W
T @l €, 9% fava W % W 8 99gm? wgieg, 7 el % foe fred ad
fraress TE 1630 FUg TUC o1 3R 19 woe e 651 FUS T, almost 1/3 of
it. T 7 Y1 A 52 g < D ¥, G- @ R, afr dmowwi 2
TEIEg A 9iEdd W et ar 1 TR F0E @ o 1, T 9R 6090 FUS @
2, ¥& o oo W fusel IR 3835 FE @ g0 U1, TH AR 3409 FUSA W &
AR war fesll W fraell 9R 425 F0T @9 g0 91, M AR 293 FAT W AT TR,
WM R rodf IR s1s s Ry En A i@ I 33 WA @ &
HrofteRor faret aga aR ==l &1 T R 36 W fuselt <R 181 FUT geT 91, 39 9K
I g €, THAT 160 FAS T W ¥ AN ghawmei w frach 9r ot 222 Read
T a i gw 9 ot 222 FAT ¥ 1 7, e Tessll 3R Fgres sgereen 3 v @ s
U1 M | 19 R W TET S o $9 o, e F I, a6l fes %
1 AR M v wei it —am sl —w Ea ¥?

IHHTIT HEISY, TV & 3811 9N 9 integrated railway modernisation
It wAfRd 1A Sfudon dem =1 i @ € e 39 wew § oft sHeT Seer
A LI T it | SUR AF Fal i o0 T @ w8, giv-ai 1S d
A9 Y@ 96 @ ¥, AfFT D P agof? 39 syfapism | 5 auf o 24
TR FUg AMFY, T 4 0 FS Tl WIS 18 AW B Y um 5 waop
& TR H 12 TR FHUE BT SIS TG T4 47| I FROT 4 TR FU o8 § a7
1 | 3T 9% e & 19 internal accrual AT Sfaid Y4, 79 3730 FOT HH, R
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¥ 6 TN HUE AW | HEIgq, ITH1 qUmH! afony af@e | a9 § 10270 HAE 31
WY | o7& g Sl o1 9@, 399 1 39 10 AR F1 el Seoid el & | A1 FHeE
A 78w ¥ = wrw §, v =) fam e A gmeny Wt @ o et e =
TEte, fordl +1 Yaa 9ge & B A e F F A @A IS § | G Ha
feru for = feamra @ 3t §, o 3mae) & 9Xd Ieor ¥ 1 59 & 19a Sy, 98
¥y wei ¥7 Tam osht @ et @ &, e s ae 1 @ R, 99 g e o )
AR TF-2) YA T W e sy

YIS HEEH, T9 36 5 THoE 9 T R gue € oft ug S 9 39 o wst
71 fosal W& w5 &Y T ¥ 1 wEd o g TvE 23 ) %) o We ¥ 16 W@
FHIR &0 H € 3R 12 &r@ Tvm e § | wnafas & f% 2o a=i sgmi= ot
gl A1 W & | U I o T 58 1 Ue g% At oI 65 Wi | we s, dAfes
379 T UYM 20 | 91 IS T 1 3 7 TR 40 T9A1 U9 W EH 2 @1 & o
TR I U T AT 71 13 TR Som T R e F 1 1 FuE
& v ¥ 13 §3 0@ wrafE &) fae ® € < odam 8§ vl e w €,
3l T FT A oft | 37 S TAFT T P S TR, T TR R X
e ¥ FE s9h] SearE et © T wn sametae iR W T o e
FE | FTIETEF AR T S H TH WL TE @ AN AR T s ? A1t 7
TWiL, 8 TR & SN FHH A A A 8 9 fom WA H 10 9@ FH F W@ E SR 20 9@
YIRS ST o [ H ) T FL R €, 3961 TIEAE &0 S © R i S
For ¥ I o sarg) < & @ | o q@ @ § 6 % o 7 38 woEEm
T | 379 TEH oft Sten A e T A a2 1 St afsnd @, S v S e off
ST T HD T FLTFKA | I8 T B oW B W E L B | 379 6 Fh! g 9K
F T H, T5F 991, T 9T, §HE 1 THerent 38 9 Eree 2 o St g1 areilf
30-30, 40-40 Ut T99 23 €, 3Q o1 iy woie & 3@ dvM %) I @ e
i d s ori fs Tl et A I RO SE TR A 2 a®m
FUGSH &, T 701 S wnfew ) Fom o off 9 s @ €, 9% -t @ smem? o=
7E e 3T S G S WA ¥

TE0 91a 7% & Tk 1@ #1 9 oruht an ufeefad €, 38 sewt oud) vwRfads
3R A SE Y 7= ¥ | W 9 1 YA &, 1 F I T A AL E, IR T AIeH
2 o =R & e o9 T W gE F1 A fes w=, 9 A, Wi o9,
Tae fou wwfas =9 @ %1 frelt & @ a1 7, @ 7 st & @t 5
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TS 91, THH FE TTerdl 7ET ot | 4. Fael A A8® S 1 S Wiy giead a1,
I I T €3 ) AR a9 F1 ST T 1 RV T 17w WA A
IR 1 i a2 sHTal @reff | 1950 F fawis Ao @, 19558t wr=
et W § 1 1961 F T St ARl arioret # ST 1984 H =it wow
Ufoaa SR H o 31 1985 § w1 thaed FRYS | o1 1 39 916, T IHHR
= IR, @ 7 fuwel 20 aul § 91 - gt frw 3care st & oy 7 o 1 3
T o < SR, T o ) o/ A qUe 1 g €, 3T e R O 1 3@ W
e SAfuhT T8l S I e | e § g % e w1 S Bl #1 39 ik
TE Sl FRAA F1 HE Bl B, THH! TG | UgTlt H1F haed F 15 IR AT FH
F0 § AR H 7 TR H F T R 7 I W ue 5 € e It 8119
e @ 40 WA Ot F 1 At feafa F oimm e i eiwil Saede 3
Tawifa &Y T v U5 ) 3 w81 fF 9 FR ufefads 4 @ 17w S, eftwes,
&) S 1A 1 19 T § 1 9ga o 37 9ol @ € 187 2005 ¥ ¥ 1 Sfe W Hsh
oY, 7 fuga geie § g1 for 390 o U ufedn IqeH SR@H @il STan | 3T
T a0y 9 T ghd €2 &5 Tortfa § €1 foer doeuma 999 91 wesyT R @
WA Yl Y 39H1, T 393 390 § vfed 61 v 791 F10Emn YE I e o=
7 ¥ ¥, i 9 7 e 6 qg A SR §, T Woish v @ | 9w S wiwg
T T A e €2 I @ 5 6 ot el T R e F vt
et § 15 W@ A oft Y oft et 79 R 1 3W g, i ure @ = e 3w T dise
T 9 MY | 39 39 T F Ay @ Wi F W wivd 2 € 369 12 T wERaEn
wrer w1 fvaa fran o & @fere i, srselt wma € 1 een) o R 12 | 12 wid
1 12 That STE | w1 ) D STem | IS O S F7 vt T, w3 ) e
1, T ¥ W ) T < fean, @ fem @ 2 femn, 76 o 1€ fem, Y€ A 7
wren! widt ) et T, fres Wikt =) fret a1 g v 6 e waqu A @mi smaw
T HAR ] T 9OqU § off 3 S 9 8§ g o @ | Rt e wan T drea e
Tom=ee & ¥rm 1 3 faspet-dea o wet on | 79 et 9w fas-et s 82 A faew
F St ¥ T foFan @ wan N foe T, T g e et st vedh st
1S faum war & €, TR Q41 Terdt | 36 &= 7 g g 3w | R e e -
Hrarmg # 1 59 W o v ga ® €, 9 @ 9 1y, e aw o F e 9
a1 =el fF snfi-sfi e gen d, Swd dm@ A Qe s s iga 9
qra i faeft, @ wwfas S A w3 T o T E, TERd 7 o, Wi
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3R TR 1 FR@M T8 =6l T | S 8 Yo iR g | w4t gen? 3w dre
2 3vd & 1§ T 391 101 3. §, 9% 9ei i gom, ol f farm & W foe
a9 91 92 g 31oft 9 GHe T 7€ o | 31a Hgl &, I Faare # & 7 S | H55h
St &, 319 ST R S L A TS ¥ | SCAS WA T €, SR ot 60 1 3w @
fewra 7, Afh o9 BR Pefad Sewtza w=&bf o1 ® §2 39 seigdt et w1
S &1 O | TR T ATl R, TR 3119 I Seil Sigshl sieh| U 341 Ien ©® §72
Y A 71 TA Brdied =@ © ¥, ged v w ¥, ufee 1 FRam 9 @ R §,
TR F1M T HREHE 961 @ ¥ 1 W@ qa™1, St W §, 98 Siewl 9 99
F FE T 1 A Fed §fF 9 F TR fad TF e 3E A off 9920, o 39
A W A T SEE T Al L (Shaee).L.

2t daiept gerst (et Se) < aer wie F1 TR 1 e @

it TG WETSH : THH1 ST J I8 7l L Tohdl, TR AT A I EFaAI I A N a8
FEm % A 209 I 9rRen @ ¥ 6 1 S0 S Tee o A off 9= i e
famfem fawea B, T5e 3i® 3 9= & 3o 31 firet e 6 soah fow oo @
Hy] A H TEQ 7TE A | AR H IR Tge AT I IFR! A €, 9
YR WX e T FH g |

W, | 97 wror & I H A w )

o Ty IrrSife (T=gM) : 9eR firg 1 39 verrss foran, 319 € ) 9 R
ERUGIERE T I

i wite wersH: TATs: fhan, afad df &9 9ei onu €, e+ oft 3t v 9
# dr =few )1 7 i iR, @ 5% T o1 )| T ST oMY I FRIRa wetd, @
HIfEQ, YK F41 TIef SR 2

W, TH T&F Ao H) 7 @hH 9gd g@ 81 W R, fgest dH w7 1 v
1T FTT =G | T TR Y T Ut A of, 3 el AR # TS+
Hhd, T ht e off, T 15 97TE, 2007 F1 A fegear?t 9=t R @
it & o1 T, e fadem o Fei-uidt W& ufeEs o off oiR < aaaeg
TP | 76 2007 TF, 6-8 T F7 1 @ F AR Wb §, TWHA A1 S 7
AR-AN FYER J F41 FARK $! TG F8a 7, O FYAR 03 § T =16 D, o8
3 SR 9% S § | FIeE Sagee |ed ot 31 Ty
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18 ®T6h Tged (I I FIR) : 373 94 T, aﬂqm:
LT e eud o “J?.;{,:z/.’l,s‘”wwugtur

A T TS S HEHR A FAR A #3854 € ol 36 FeR F fau sy 0 T8
wfes SR A% s v SR s B 78 & wiedem o ot aw we S
3 fiF o8 T U wFa % Forg, st stfear @ fo e T ek gen @
o off &8 } 1778 19 Wo- el & fog @ =72 afes 72 W@ oAt @ oft S, 7
) oft et SR faRfyml & smFwv & S 9% Y& 591 feu =gd arehd o1 dae
A iR A @ FER-RE H T feafa | gai amn $ o1anan $1¢ g7 U
Tt a1 | 319 T wfeTE @ TF €, Yo F1 39 9y sl €, § v g €,
FAAF TH IR THARI ga 31 7T, THET A €, e 39 Wl W@ favym A w1y
& =2 ¥ feu fir w9 78 ofeeiem 78 - wd SR s w4 o fem i em ™
T faa o3t & 9T <, weEEst & ure 9], § 9@ e wEm fe R geifas <
YA HAHT TR, BH it Uofash T TR ) I8 8 THd & 1 THR Td F1
T Ui & fag =i fa9w 500 FUg, 700 FAE, 1000 FIS HT TgrTar 2, faan
9E 91l § @9 H Thdl €1, 34 8 < <1 | 9gd IR ASH 9 99 I 8, @i Bl
& | o1 A Y o A & o7, 2007 | 7 W, = 2008 F € W, R d oft
15 ST 1 TH SR IA Q@ <1 99, T8 S IR IR 19U o1, Se @eE § 7
TS 1 98 i W IRAE! 1 o1 o, 98 Ui @ § uel ® | S war & fE W
THHT ITANT W F 9w | F 219t 919 dH-9R frae d & wmra w @ )

F= ¥, # 3fg 7 faer & oy 1§ %, 7 <o ot 3=ama € 1 Ig9Tafa S,
i g wrd T WA vl s sl Afmans@ € i aspm e fe =
FUE A @ 1 =Tl A e ot 9g= TR | Every second railway passenger
per day, at any point of time, is in Mumbai, T=¢ =1 Tiishet 71 § S @7 AN
FHAE, TG U 60 A1 65 @G § 13 50 w1 §, | yrarg 1§ sufee 7 w8 @i g, W
73 ® for s fes O €t ¥ o e meRrg & Al Al € 1 3 S | e
Y i fagrt g # 1 § | s A afus S add T § T €, SRR

1Original notice of the question was received in Hindi.
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{ orfus ot g § @d €1 TR Had e H @ TSuT T 81 98 @t
AR-Ur= wes w1 et Y 5 g€ Taur €, Siet em@! it T © | fohg Y Tt S
% QR 9T 39 & & fau daa 9 et € § 1 A8 Inh, half of the passenger-
traffic, 39 IR 3 % T¢ F& T, 39 el O TI-TAR D Bl T, AT A et f
T8 1 AT g S & o T 1 Teeh Yo S e 9 3 & fae gE e T
of | g8 O Fa ¥ fo ad @ o & fore e g8 iR 3o SieTehTan &1 v T @,
i Yo 61 3fer™ o2 wear ¢ 5 a8 @ o d < ¢ Frwett off, ©F Frasar 4
2reist % g s aret off it gl = 30 & Ty, forg s forw smmer < @t
o1, 9% Sieieh1 & UI9 FEl S T A F8i T8I Ugd W, T o9 J I I8 T
W8 T TR < wet iR e Sfer A5 o, yafery fr =ei ugsn ok @ v
g Ty gen i 7 fagme ) vem W w e T d  Smmm a @
Qa1 F1 Iy o e 3it gl R e # 1 g1 A0 HE 91 At # e
AT FAMINFEE, 3T & & U T IR RIS I M@ 5746 MEA B §
- e T o T D FH A HH I Y G d O PE K31 <, fhg we ot Tt
W TE 1 o0 TR-an e @ ¥ fF gaE § fau S eliee mE §, 3w At fesst w8
ME % TWH W 1Y are fesi 1 Fifew | v fe=x # i foran @t 65 gt S g,
forg 39 200 AT T KA B | 9RE Fe=i 1 F1E == 78 1 6, wieansii $ fag
e Feedll #1 i o= 78 #1 T

FHieTRTal § fHTd 1 a1 YF TH 1 @ R, 9gd 370 9 © | 56 Fiaw &
IR ¥, § 7 e o aei Y& 9 uiw o @ ot wfates asn w3 €, @ el s
% | faeedt # off yfrm W@ o e &1 1 W@ g, 7 72 e i 98 ) are-9) a9
T oft T e e & w1 P e o, o S g
e &, i orE- @ e A o 4 %, 78 of stveh g yfte Yo e
feeeht & & = fraraa =81 7 | 9T T S ST 1 At i W@ S weH
=1, fofrg o8 ft o K forerrara =it &, ifers prard e 65 o =afe whafes amn
F 2, o0 o F o 7ot Yora wne fawrn e kv €, U feurfa F saer
-3 AT N HEIT 1 & Fohal A1 T 70 =i W 9frma To1 dar wars o
FHd & 31ga T | FH ¥ HH, IR TE  AFH R qF A Rl q =96 R
TR TR, I THH FIE W1 s gevar 22
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-3.00 PM

T Ht-Ff T T Henns F1el 7 Tt S fE IRM T ) IR S
TRy s | 3fs w@faum § wE G 8 ok 3@ foer # TS R S %5
Yy B ueh, ¥ @ G ) oft g o, Afsa F08 F0 98 W Y| W 8
e & H1 w1 T @ A a1 o st #18 wra 7, {6 39 19 werrg aeE o
o, MR A FTHFAZ ) ... (FAUH)... TH & St A v § we g | @ ®a
B 1 HIw ¥ e 9 8 e Iedl § .. (SEAYH ). .

oftoreft ween ARvEd (Uit STeT) THE waw o 95 €, WHE S

it W Werer: g9 fa=ait s wadl @ @aa o €, o suet i foar v § 13w
TF ot 79 Ead ¥ o gU E IES € | VT 1@ %) ui |t § 9fe faww ' F
FAH ® @ 3 oo # i Hfaaisit &1 IUR At 39 fava @ w1 7€ a1 o
e, 35 T o8 & Torgaat & it 3 3 3 | = giiia oir gfausees
A g0, afEt ) gfaen e eft, st 1 ¢ syreran s 2, wfeesi @
T 3@ 1 TR FAT 9L, 1697 T3t HT AAFaFa | 213 9@t F1 31 w972 99 T
Heha1 3Eiee § w0y gl €. 78 16 s, & & SR S At €, 368 Sl
TR 35 T F W g e T ¥ | S e |

tHrern sdgerar @ st Yiwar deam fed Jada aed, S STre,
B yiferaide J Y6 S5 W N el 999 W IEe S aEg § Se S ®E | TR 95
# fagm Wt yHie HereH qed X 9gd 9k IHEEIE & 99 {8 @ -Hid arl
BN THI AT A +ft Tomet fonan € 18 1 30 Frafaaa 3 genfeda wgafay
HEREhaIE 31 § fo g1 il o) sgd Fo @@ &1 w1 off e @ 1 W, gg 9 e
ot 0T a1 399 O v ) e ugEm At e ¥, afew s gm
o =S WHIS ) FE UgEM el e f 3l e | foona S Al we ¥
et = el § Yo W ATl Toa qHerHe ded S W E | T STEle W e
1 IR HEET SR I A e 1 aeTe § AIE AR | WO F feea d e FH
T ¥ 1 75 S Wy, 39 wifer B oft e SR St -4 e A ad e
e SR T 27 & qaifeas Wietad #1 aad 994 | W@ 3 Fifw #1H
Fifereit F1 e T W6Ta % AU AT F g H FHIH! IOE G € | S IS
U ura ot ¥12004 31X 2005 = Tew 580 fufeam o1 & T y&1 o & geweaa

tTransiation of Urdu Script.
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# Y3 600 fufera =7 1 fem et T S 1@ § 39 HREHET @ R TaHe
BIFT TS T T 2005-2006 5 AT 635 Fafera <=1 =1 famn gadx fan 2 st
HIH W1 2003-2004 | H& STHGA T35 H1 T | |, 4.1 WHIEE 1 TG0 5 TRTaA
# femmar, 2004 9% 3679 3 I A H 8.3 I HT TR S fhA1 &1 9% ot
g4 A $1 99§ 5 Te F o v 9 @ e @ g s H
AqaaHT dei1d 6963 HUS TUU S Thar § | T ITTeAl, ToT6 el & H1 Hahi §
AT B e @i @ag aemd Ye1 76 S @ ¥ | 39 ol fis 9% 4
T TU-¢ Wieiee mits fee o @ €1 oeifd 1 W opia <ok & fag
T ea Sared Tafaars T B 1 30 Ya-T- 2l @ ot 3ee %1 98d WU WIS @I
T1zad #1E v T R fF AEeh gRma 7 oW e | St gl @ alves
Yot & aReeh! & foy a9ie § Te wOBH T H ST 68 9 (07d 1 S
1 e s 1 ¥ 1 See | 9 el A T 1ES Tl WiF § 142 FASTH
A FTH TG 0 G99 @H 1 2 ANF 76 TIF FUS T4 8 M ¥ | 598 A fAw
e 2 H, e Hd Wbl TATIE H1 BIGE & UaaR H i 3180 TS g &)

Tgad fedt =os red, WESh gaud % @M | fewerdt ageik & fo sft
TG T @I 1T 2001-02 F TF Wt io0d VR v Frm frm man g sl gm
faafas § qahsl ghyd & @S A 12 TAN FUS TUA &1 TACE 1 argel faan
3, If 10 TR & Ui &1 6 7R & - 37X o i e i | g WWa &
T T AR 2001-02 7 415 H TTHT 2004-05 & T, Feqmaw 2004 7F 175 @
T } | OTeH Wil TaTE BaE a% AU B Saermrd oot off T 9 urd ®1 el off
YT T & TR & 4 a0 aad $3 &1, Foas 9fd & § ae arel i 8l
T # il o AT S g @ T Y, S an e et o i
T | 37 THS WF & R qEd! TEH A 98 91 el 7E ISR 8 S &
WA % S TR THEWIE ST Fgd WElE a0 a1 |

W & witerdt 9 9% | Wgg 9t A wEent. 4 oS oft Hie ¥ S swed
QEqHEA Wi F1 W F g a1 §@ 71 W, e &1 3 @fad! & Jd< 3 @)
TRt a3 oad BIfee 78 S W @ % oe U2 Qe & 1g g L aa |
St for e | oft foiar s &) 1 &, ¥ 3g faa & g off 9e9a €, 1) @ ST a9
F FUE FW  AASE | T I 99 Ao ¥ 1 oA ed ik ey e
Qe F 91 Irell FUR GEETSi & 9% 7EE | 3o fased fewda-u-smaeft
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A=t Y WS & fog enfordt ® ff 9 319+ oa 31 F10R 8- W 3@w e 1,
Aok AT e H T HifeL aifeR 1 2 Fad § I ¥ 3R IUFT1 990 ¢ 9 |

Heaw fedl YT AR, @ 39 9 ®1 € T eas qumt oik Jesit @
W T §U HTH I3 | 7Y WEHT 1 7% & e 3R W& Afeman F¥ ik
e i &M o 8 379 g 3R ReR 811 &1 ey f sUea w1 e &
Frem &1 Ared M W SR fen s =fen, aifE A, wiaesd sik we dm w5
AFAUA GATSHId Y QA /- ST |

ey fe<d S90 |, 9¥ 2005-06 & U AT @M &1 @S 1500 F4S
9 g R foran T &, S 69 2004-05 B @ % @9 A 851 HUS T IR 8, UE
-9 T WIS 1 T 2185 HUS TG W@ 71 8 | Fd 9 658 FUS w03 T2
A el & T, 645 FUS T2 DIl o1gHl 1 9 @3 § deid 3 % fag, 505
FUg TR A WA fowm & fag, 102 FAE T AT 1 0fags 71 % fag,
275 FAE TUY WAl Traure woeel & fau @ v § | 99 s 99 B s
fore TEgd =1 T @1 T FIE! e e e A @ E, T ae R T e 9w
% AT § 9ga g uifed ok 34 %y I8M &1 39A it femma a1+t

TR U S <gefl TAa ngd S euie, faeay, SeT ©idt ogd &) o8 oed o
e & foau WoRl &1 F I vt w I fea €1

T% T Ferad @ Hfere-T-ar 3R FH1fSe-T-ae = ¥ i H 366t 9wy
TR T F1Eq £ | qE 307 ¥ FoF e 2 sorred & avram Y 30 awenei @
T T ] A1 7€ Th oga 991 H3H o1l | |, 316 H IF 30 F1, Fo9 g =+t
H T S @ E, 9 709 H GUd! AW TaH i aae] HIAa1 Sl i sniad
fearr =mean € o Yera Wit @ wg wE = g fF @ d) W ey 3 A % 1 el
FER TR I TeTdt iR AT wasRt U HUES St W W ¥ 1 fow ER
Q& ASTHT HT o I TR =eATe S © TS qeh e 50,000 THFF HE HW 2L
TR W I0M-3ER A 80 et oi Sama-wredt d9m 36 fopeimie,
At 2 1@ v et we At Fe § iR TRl seEATEd T of 7 gen ¥
WE 39 i & 9o ¥ 939 & gEa™ &1 WA S Uedl § e e A1
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Tt | uge oI A A 31 aret Yl W IARITRH Y T w19 Ye! & gH
T B 1 TR ST S5O SR TR & I e ore 9 | 3 e w Wit @
Tofay B Tonf  f R, IO, T, ArRdt aRF] T SeragrRE e iR aw
aa oga fasm W AR e s =fen ) wia @ wiy § @ i s ol ww
aga 37en qE § T " foen < s wee i st & e deny R
TEF QA 98 ff 72 42w # ], $ER iR Wear & " Mot A9 Yoo W AT B
S S WEA F1 T8 9 o1e ed Jiod Tes 1 9 i 96 TW0Re-T-T&
TEFT HTH) Hived € THfey SiR-geal devn &) 9 o d9vH § o=
H1 HTH FAART TR T aGEE SH T FE F1 H ol feniz wwa g Hifs s
TR B AR THLFE &1 FTEeA 350 FHamier w9 & wmem 1§ 77 off o w3
% for @R wvm &) e T 3 Y HTSH WEE 99 |0 | WY, O 8 F |l
% TAerEE 219 ¥ o %9 W # A1 ¥ a8 ol e wed g e w1 @l
fafreet 9 =€t = e 6 59 seardt & Fer § we € | o) aee d 9 1o o
3T &, I WEAFCRT | 3796 i T T S § 39fe i o@, faw oiv faw
A 91 % for w& fasielt 3270 76 § afvss o agr M @ fegeam & sam
1, foat 1, feamr &1 3 it 1 a1 9 F1 8 | S THIE 9T 9 3
TE ST ST FHt ol o T 9 e Yo Wieee W B o € SR s o
T A T ANH W HEEH © 1 AU 9 Her © o s wem e b, seet sedw
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SHRI PRASANTA CHATTERJEE (West Bengal): Mr. Vice-Chairman,
Sir, in the background of serious problems in the Indian Railways, with the
problems of railway safety, lack of passenger amenities, the lapses of
Indian Railways in many other areas, we welcome this Budget. This Budget
is better when compared to many other Budgets presented in recent times
by various Railway Ministers. Our party welcome this Budget because of
the fact that in the present Budget there is no hike on the passenger fare.
There is no freight hike even on many items. Even in the last Budget, there
was no hike in passenger fare.

Sir, | could not find any programme in the present Budget with regard to
electrification. | don’t know what is the programme of the Indian Railways
with regard to electrification. Though the electrification of the Indian Railways
started way back in 1925, as per the figures of 2004, only 27 per cent of
the Indian Railways is electrified. | have not seen the Railway Minister
saying to that. | wanted to know as to what is the programme he has on
electrification? How is the programme going to be implemented? It is a
very important programme because it reduces India's dependence on diese!
which we are importing now. Besides, it is an eco-friendly system. This is
a very important point. | want to know from the hon. Railway Minister.
Electrification should not be a programme for two or three or four years.
So, I would like to know about the thinking of the Indian Railways on this.

Sir, in the Budget Estimates we find that there is some improvement.
There is an increase in the passenger receipts as well. In 2004-05, the
Budget Estimates'were Rs. 13,940 crores and the Revised Estimates
were Rs. 14,035 crores. So, there was an increase of Rs. 95 crores. If we
compare the passenger receipts of 2003-04, it stood at Rs. 13,620 crores
in the Budget Estimates and the Revised Estimates were Rs. 13,298
crores. So, there was a shortfall of about Rs. 322 crores. And, in 2004-05,
as | have pointed out earlier, there is an increase of Rs. 95 crores, while
there was a shortfall of Rs. 322 crores. So, we find there is a slight
improvement. Though there was an overall increase in 2004-05, the
budgeted figure in respect of the upper-class fare — Mr. Pramod Mahajan
trouched it in his own way — as shown in the Budget, was Rs. 3226.36
crores, but the revised figure is Rs. 2819.05 crores. So, in the upper class
passenger fare there was a shortfall of Rs. 407.31 crores against the
estimated budgeted figure. So, taking many things into consideration, like
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the civil aviation, passenger, etc., the Indian Railways should think over
this — why shortfall is there on upper class earning how to make up this?
Though, in 2004-05, it increased to Rs. 20819 crores in the revised
estimate, as compared to the previous year, yet there was a shortfall in
the actual earning in the upper-class passenger fares.

Now, if we compare the goods earning in 2003-04, the Budget Estimate
was Rs. 27,815 crores, and in actual it shows 27,617.96 crores in
2004-05. In the Budget Estimate, it was 28,745 crores and in the Revised
Estimate itis Rs. 40,450 crores. So, an improvement is there in the Budget
Estimates. The Railway Minister has estimated the goods earning in the
current year’s Budget, as Rs. 33,480 crores. The increase in additional
earning has been through proposed new measures and rationalisation of
freight structures in 2005-08. There is a serious doubt that due to proposed
rationalisation in freight, the prices of foodgrains, pulses, and certain
chemical fertilizers will increase. It will hit the common people. This is our
apprehension. On the other hand, the Budget has announced many
concessions to the unemployed youth, farmers, milk producers, people
affected by natural calamities. Some new trains have been introduced.
Routes of some of the trains have been extended.

There are a number of Committees with regard to safety performance in
the Indian Railways, inciuding the Standing Committee on Railways. They
have made various recommendations, various suggestions on the safety
performance issue. But could the Railways spend the Budget ailocation
for safety-related plan heads as compared to the total Plan size. My
information is, ‘No’. | would like to know why it was so. From 1999-2000 to
2004-05 expenditure on safety-related Plan heads has varied from 22.35
per cent in 1999-2000 to 35.33 per centin 2004-05. Causes of consequential
train accidents have been mentioned in the book ‘Safety Performance’,
which has been circulated to us. On page 39, it is stated that accidents,
occurring due to failure of Railway staff are coming down. During the period
1999-2000, the figure was 287. During the period 2003-04, it came down
to 161. Many of us think, accidents occur due to employees’ failure only.
But the figure shows that accidents occurring, due to the failure of Railway
Staff, have really come down from 287 to 161 during a span of a few years
only. On the other hand, failure of persons other than Railway staff, was
105 in 1999-2000, and during 2003-04, it was 107 only.
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What is the position of vacancy? We know that some drivers are forced
to work beyond 10-16 hours. As on date, the vacancy in the category of
driver in the Railways is 11 per cent.

What is the figure of the training faciiity? There is a report that there is
a substantial shortage in the facility, and even that capacity has not been
utilised to the full. in the Indian Railways, there is the problem of time
overrun and cost overrun.

| have the figures of the Eastern Railways. The position of vacancies is
like this. in the Eastern Railways, there are four Divisions. What is the
position there? In the Sealdah Division, there are 66 vacancies of electric
drivers. In Howrah, there are 148 vacancies of diesei drivers. In Asansol,
there are 204 guard vacancies. In Malda, there are 68 diesel driver vacancies.
| have figures of Eastern Railways only.

Some of us talk about the failure of employees only, but the figures
show otherwise. There are lots of vacancies. So, what is the decision of
the Railway Minister?

I have some information about underground Metro in Kolkata. The trains
are operated with problems in breaking system. Very recentiy, when a
driver and the other Railway staff protested that they would not operate as
it might cause a serious accident, they were forced to run that train. At the
next station, the passengers manhandied some of the Railway Staff. But
the officials of the Metro Rail kept murn. They did nothing.

Track maintenance is continuously being left in the hands of the
contractors only. These are the serious lapses in the Indian Railways.

At one point of time, there was a Railway Minsiter. She introduced
Railway from Sealdah to Howrah. If you walk from Sealdah to Howrah, you
will reach earlier than the train. Shri Prarnod Mahajan was telling this.
She issued a manifesto in writing that as Railway Minister she had
sanctioned one Heart Transplantation Centre by providing funds from the
Railway Budget. In one of the election manifestos, he had circulated,
"this Railway Minister has done this But when | became the Member of
Parliament, | had put a question to the then Railway Minister--they were
on this side at that point of time --he replied, " Railways have not taken
any decision like that, at any point of time." So, this was..(Time-bell) Sir,
| will take another three to four minutes.

9
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THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Mr. Prasanta,
how much time will you take?

SHRI PRASANTA CHATTERJEE: Sir, | will take only 3-4 minutes.
THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Okay.

SHRIPRASANTA CHATTERJEE: No new railway line has been proposed
for the States in the North-Eastern Region other than Assam. This should
be noted and efforts should be made to complete the network of railways
in the North-Eastern Region, so that meaningful breakthrough in the
transportation problems of that region is achieved.

The construction of railway line from Agartala to Sabroom, and from
Agartala to Akhaura of Bangladesh should be taken up as a matter of
priority.

Lastly, | would like to mention about the problems faced by the
metropolitan cities, | mean, the urban transport problem. The metropolitan
cities have a very limited road space. Suppose in Calcutta, only six per
cent road space is available. Delhi's underground metro has been planned
to be connected with the Airport at the very initial stage which, in turn, is
connected to the airport, but as regards Calcutta metro, it has not even
been connected with important raiiway stations and Kolkata Airport. So,
in all the metropolitan cities, particularly, which are having minimum road
space, having the highest density of population, the metro shouid be
extended and connected with the airport, with the important stations to
minimize the urban transport problem in the cities. With these few words,
I conclude. Thank you.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Shri Bhagwati
Singhji: absent. Shrimati S.G. Indira: absent. Shri K. Rama Mohana Rao,
you have only fifteen minutes please.

SHRI K. RAMAMOHANA RAOQ (Andhra Pradesh): Sir, this has become
a ritual for the hon. Railway Minister to present his Budget every year and
to allow the Members of Parliament and various sections of the society to
anaiyse his proposals since they, if not properly put forward, may upset
the purse of the common man of the country. The Indian Railways have a
glorious history since its inception on April 16, 1853, in our economic and
social integration. With more than 9,000 passenger trains and about 6,000
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freight trains, with more than 2 million train kilometres, transporting 438
million tonnes of freight, and 15 million passenger-traffic, which is equivalent
to the combined population of 46 countries in the world, covering the round-
trip distance between the Earth and the Moon 4 times a day, the Indian
Railways network is the second largest rail network in the world and remains
the Principal means of transportation of freight and services in the country.

Sir, | have identified some of the areas of grave concern in the Budget
and wish to concentrate only on them, since the time at my disposal is
limited.

First, | come to the availability and utilisation of wagons. Sir, the container
movement, due to spurt in imports and exports, is growing at a rapid pace,
as high as 17 per cent per annum, and the hon. Minister has rightly said
that the time has come to allow organisations, other than CONCOR, for
movement of container traffic, since CONCOR alone is unable to meet the
growing demands. So, this move will help in attracting private sector
participation in a big way, especially in the freight-dedicated corridors. Itis
also a welcome move to introduce double-stack container trains which
provide much respite to cement, steel and other industries. But, in the
new classification regime, some commodities such as iron may have to
bear a higher rate. This wili affect construction sector, especially when the
Government of India is allowing 100 per cent FDI in this sector. Hence, |
request the hon. Minister to re-examine the cases where freight rates rise
for groups of commodities because of rationalisation. Connected to this is
the freight traffic. Sir, 62 paise of every rupee earned by Railways come
from the freight traffic. The investment in this sector needs to grow
substantially and it is the real incentive for trade and industry and ultimately
helps in growing our economy. | understand the main reason behind this
classification is to generate more revenue. In these days of stiff competition
that the Railways is facing with road transportation in transporting freight.
I would sincerely suggest to increase the fares of higher classes to generate
revenue rather than imposing higher rates on commodities which affect
the people as a whole.

| congratulate the indian Railways, which, in collaboration with NACO
and the Rajiv Gandhi Cancer Foundation, has taken up a six month public
awareness campaign through "Hospitals-on-Wheels." It is called "Red
Ribbon Express." The aim is to cover each and every village in the country
in six months. There would be two sections--one section of the train used
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as an exhibition site with posters and information on issues ranging from
the use of condoms to safe sex. The other section will be used as a
hospital. To generate interest, dance, dramas, puppet shows, folk songs,
etc., are planned. | am sure, this will definitely influence the mind of the
people and the best results would come out. This was to be commissioned
on 26th January, 2005. But, this has not been started. 1 would like to know
what are the reasons for not starting it. This initiative, | am sure, is the
most effective means to spread awareness to control AIDS in the country.

The railway tickets can now be booked through Internet, cellphones
and aiso, in the present Budget, it is allowed to book tickets through
landline. | wish to submit that there was also a proposal in the Ministry for
booking tickets through ATMSs, and, to this effect, | understand, that the
Indian Railways entered into an agreement with some of the institutionally-
promoted benks such as ICICH HDFC, UTI, IDBI, etc. | would like to know
what has happened to that proposal, and why it has not been included in
the present Budget. | would like this proposal to be approved immediately
because this will also help the people to have one more choice/option to
book their tickets.

As a part of the Integrated Railways Modernisation Plan, one of the
important priorities to be addressed is track modernisation and maintenance.
As we know, Track Recording Car identifies the oscillation characters and
record to assess the riding quality of track and is thevessential aid for
track maintenance. The hon. Minister, in his speech, has said that a Track
Recording Car has been prepared and is likely to be commissioned by
March, 2005. Sir, this proposal is a part of the IRMP, and this was put
forward in 2003-04 and was to be commissioned in the financial year
2003-04. So, this is the proposal of the earlier Government. Now, he wanted
to take the credit for what had been done by the earlier Government.

The other point | wish to make is, how a single Laser-based Contact-
less Rail Measuring device will regularly record rail features all over the
country? So, | would suggest for procurement of one more Laser-based
Contact-less Rail Measuring device for effectively monitoring rail features
in the country and this will help in avoiding accidents.

Sir, nothing has been mentioned about the modernisation of Bridge
Management System in the Budget which is very crucial for the safe
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journey. Sir, of the 1.2 lakh railway bridges in the country, 44 per cent is
more than 100 years old. Itis true that the life of any bridge is governed by
its physical condition, and not by its age. But, to our utter disappointment,
there has not been any mention of it in the Budget. In 2003, the Ministry
had proposed to undertake pilot projects for underwater inspections, non-
destructive testing techniques like ultrasonic, acoustic emission, strain
gauging, efc. | would like to know from the hon. Minister as to what happened
to that project. Not even a single pilot project regarding these has been
mentioned in the Budget.

Then, Sir, nearly, 60 per cent of the collisions are caused due to lapses
on the part of the drivers. As a part of giving them the technical backup
along with station staff, the Konkan Railways developed the Anti Collision
Device. The aim of the ACD is to prevent head-on collision, side and rear-
end collision, etc. This device was demonstrated in 1999 and the same
was put on extended field trials. The field trials were completed in early
2002, and this work of provisin of ACD on about 1750kms was also
sanctioned in 2003-2004. But, to the utter disappointment of the people of
this country, who are eagerly waiting for the implementation of this device,
nothing has been done in this regard after the field trials, And, now, the’
hon. Minister says that the device is likely to be ready by March, 2005.
The device was ready by 2002 itself and now is the time for its introduction.
So, | plead with the hon. Minister that he should be serious about ACD
and introduce it inmediately to minimize accidents. It is also painful to
know that the Railways are spending only 3 per cent on safety. | plead
with him to increase this to, at least, 5 per cent in the coming year.

Now, | wish to bring to light the indifferent attitude shown towards the
State of Andhra Pradesh. Sir, 20 projects relating to gauge conversion,
doubling, new lines, electrification, etc., have been sanctioned for the State
of Andhra Pradesh, either by the Railway Ministry or the Railway Board.
But, to our utter disappointment, nothing tangible has been sanctioned for
our State. | can cite umpteen examples. For example, for Kotipally -
Narasapur new line, the estimated cost is Rs. 423.64 crores. But this
year the Railway Minister allocated just Rs. 1 crore. Then, for Munirabad-
Mahboecbnagar new lane, the estimated cost is Rs. 497.47 crores and the
allocation is Rs. 5 crores. For Kakinada-Pitapuram, the estimated cost is
Rs. 66.14 crores and the allocation is Rs. 1 lakh only. For Dharmavaram-
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Penugoenda, the estimated costizs R 124 .22 crores and the allocation is
just Rs. 1 lakh. And if vou look @t the total allocation made to Andhra
Pradesh this year, it is a mere Rs. 50 crores, which is less than the
allocations made in the previous Kailwav Budgets far 2003-04 and
2004-05.

~ Same is the case with gauge conversion. We got Rs 102 crores in
2003-2004 and this year we have got only Rs. 87 crores. And no track
works were allocated to Andhra Pradesh this year except Tirupati Pakala-
Katpadi. Hence, my charge is that the Minister is not doing anything
scientifically. To substantiate this charge. | wish to give a simple example.
Sir, the basis for sanction of any line is the toial area of State, and this will
be calculated in propoition to every 1,000 krns of the State. On this very
basis, Uttar Pradesh has got 36.88 per cent of railway lines, Punjab has
got 41.32 per cent. Tamil Nadu has got 3%.17 per cent, Kerala has got
27.02 per cent, Gujarat has got 26.92 per cent and even Bihar has got
34 .24 per cent. But, when it comes to Andira Pradesh, which is one of the
most advanced States in india, it has got oniy 18.89 per cent of raiiway
lines. This is how successive Railway Ministers have been treating Andhra
Pradesh, with contempt. Hence, ! requast the hon. Railway Minister to
kindly do justice to Andhra Pradesh.

The TDP Government has shown keen interest in MMTS and had
successfully compietad the first phase of this project. Now, the second
phase has to start, and as per the agreement, the Railways have to pay _
50 per cent. The remaining 50 per cent has to be paid by the Governmert
of Andhra Pradesh. The Government of Andhra Pradesh is ready 1o pay its
share of 50 per cent, and for reasons best known to the hon. Minister, he
has not allocated ever: a single penny for the second phase in this Budget.
He has not allocated even a single panny for the second phase in this
Budget. So, | request im0 ponder over this and release the funds without
any further delay. The next point is, it is good that the Railways have
decided to develop 317 stations out of 8,000 stations as models stations
by March, 2005 { would like (o know from the hon. Minister which are the
stations that have been identified for modernization in Andhra Pradesh
and the progress of modernization of stations that have been taken up so
far. Then, the Indian Railways, in co-ordination with BSNL, have initiated
measures to introduce telephone services in railway compartments. This
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has been introduced on experimental basis in Visakhapatnam. | had also
raised this issue last time. The hon. Minister replied to me that thereis no
such proposal. If there is no such propaosal, why has this been experimented
in Visakhapatnam recently? (Time-bell} So, | would like to suggest to the
hon. Minister to take up this as a pilot project. | understand that this
facility would be made available to the passengers only till the train leaves
the station and the same is not available in running trains. | also understand
that the BSNL people are observing the signals in moving trains. | request
the hon. Minister to quicken the measures sc as to introduce this faciiity
in all trains because this helps a lot of passengers.

Now, | wish to bring to the notice of the hon. Minister some of the
important proposals which are gathering dust in the Ministry for the last so
many years and some of them even after sanction have not even taken up
for implementation. ’

Sir, we have been demanding for introduction of Rajahmundry
Shatabdi which was withdrawn for the reasons best known to the Ministry.
i understand that the reasons cited is 'traffic not available’. This is not
correct. Due to withdrawal of this train, the passengers are being
attracted by private road transport and causing losses, running into
crores to the Indian Railways. So, | request you to kindly restart it
immediately. We have also been demanding for a direct train from New
Delhi to Tirupati via Shirdi. But, no announcement has been made in
this Budget. Hence, | request the Minister to ook into it and run, at
least, a bi-weekly train from New Delhi to Tirupati. The other point is,
Secunderabad-Guntakal-Bangalore line is now having more than 115
per cent track utilization. So, there is an urgent need for a second
lane. | crave the indulgence of Shri Laluji to take up this job early. Sir,
in 2000-01, the Ministry has taken up the work for a new railway lane
between Patancheru and Jaggipat. But, nothing has been done in this
regard so far. Then, despite substantial increase in the rail traffic on
Bibinagar Nadikudi section, | am constrained to say that the lane
capacity of this section, to facilitate running of more trains, has not
heen considered. This helps the operational flexibility of railway
transportation. Hence, | request the Minister to take it up as early as
possible.

There is also an urgent need to have a survey on a circular railway
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system between Vijayawada-Guntur-Tenali. Vijayawada, Guntur and Tenali
are important and busy railway stations on the map of the South-Central
Railway and they have become the nerve-centres of coastal Andhra Pradesh
with the establishment of a large number of engineering and medical
colleges in this region. The growth rate of traffic on this route is phenomenal.
Hence, | request the hon. Minister to include this proposcl, at least, in the
next year's Budget. Then, we have been asking to increase the number of
platforms at Vijayawada to ease the traffic and aiso a foot-over-bridge. |
think this proposal is hanging fire in the Ministry. | request to hon. Minister
to do the needful in this regard. The Peddapalli-Karimnagar-Nizamabad
iine was started with an estimated cost of Rs. 417 crores. But, to our utter
disappointment, during the iast three Budgets it has received only a paitry
sum of Rs. 35 crores. With this speed, God only knows when this line is
going to be completed. | implore upon the Minister to complete this in a
time-bound manner. Same is the case with Munirabad-Mahaboobnagar.
The distance of this lane is 246 Kms. and the estimated cost is Rs. 420
crores. In the last three years the Ministry has released only Rs.25 crores.
With this pace of release of funds, nobody knows when the project is
going to be compieted. | also request for introduction of a new train between
Vijayawada and Bangalore via Renigunta, Cuddapah and Gutti to connect
Rayalaseema. There is also a need for introduction of a new train from
Tirupati to Aimer via Shirdi and this train may be named as Spiritual Express.
Sir, there is also a need to have a train between Hyderabad and Chennai
via Kurnool and Cuddapah. (Time Bell). The people of Rayalaseema are
anxiously waiting for a long time to see that the electrification of Renigunta
and Guntaka! is completed. But, so far, nothing has been done. Hence, |
request you to kindly take steps to electrify the above line immediately. |
also request the hon. Minister to quicken the pace of work and allocation,
and see that the above projects are completed in a time bound manner.
(Time Bell).

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Please
conclude. You have taken a lot of time.

SHR! K. RAMA MOHANA RAO: | am concluding in half-a-minute. Sir,
there is a need to increase the general bogies in the Charminar Express
running from Chennai to Hyderabad, in the Tamil Nadu Express running
from Chennai to Delhi, and also in the Sarkar Express running from Chennai
to Hyderabad. With these words, | thank you for having given me the
opportunity to participate in this discussion.
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SHRIMATI BIMBA RAIKAR (Karnataka): Sir, the railway is the most
common and economical mode of transport in India. A vast network of
railway serves every nook and corner of the country as a binding force in
national integration.

in his current Railway Budget, the hon. Railway Minister has not touched
upon any new revision in fares and freights. The railway needs to provide
for increasing costs of fuel or power, and, also of salary, wages and pension
liabilities of a big workforce. In addition, it was also necessary to provide
for adequate allocations for on-going doubling and gauge conversion
projects, and, also for new projects just announced in this Budget. People
are now used to bear extra expenses in the form of increased prices of
sugar, petrol, LPG and diesel as also of cosmetics, celiphone bills etc.
Compared to other public transport, the bus, the railway offers the cheapest
option for travel. For instance, the bus fare in the ordinary class from
Bangalore to Belgaum in Karnataka comes t¢ around Rs. 180, and, in
case of deluxe bus, you have to pay Rs. 250 to Rs. 300. But, in an
unreserved second class, you pay less than Rs. 80/~ to cover this distance.
Therefore, unlike daily consumption items, people would have gladly
accepted an increase in railway fare as they travel once in a while and not
almost daily.

Increase in passenger or freight fares is the only way to mop up additional
funds to substantial extent. Instead of this, attempts have been made on
piecemeal basis, and, by cutting corners, that is, cost reduction, which.
result in caving only meagre funds. The Centre is not going to provide
larger budgetary support to railways, as it wants railways to manage its
affairs and finances better and generate own reserves.

Railway finances revolved around cross-subsidy. For every rupee earmned,
sixty-five paise comes from freight earnings. Another fifteen paise comes
from upper class fare earnings. The fare earnings from lower class
passengers account only for fifteen paise per rupee earned. The lower
class passengers constitute around eighty five per cent of total travetdiers,
and, therefore, heavily subsidised. Now, the Minister has annournced
concessions to students, job applicants and kisans. The incidence of
subsidy has increased which is eating into freight and upper class fare
earnings. The Railway Minister's philosophy seems to be that if you don't
pay more, you cannot ask for more in safety, amenities and comfort in
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travel. To lessen the subsidy burden, to some extent, we should curtail
the categories of persons enjoying concessions. Only freedom fighters,
senior citizens and severely handicapped persons should be given
concessions and not sportspersons, who are, on the average, very affluent.

A major share of operational expenses goes for payment of diesel/
power, the cost of which is increasing day by day. Added to this is the
pension liabiliies for which no reserve provision has been made as
mandated by actuarial consultants.

The Railways carry coal for thermal power plants, owned either by the State
Electricity Boards or the NTPC. There are huge sums of outstanding dues
against haulage of coal for years. If these outstanding dues are realised, it will
come: handy to meet some expenses. The Railways can adjust its power bills
with the dues recoverable from the SEBs and the NTPC. In order to contain
arrears on freight charges, the Railways should take a policy decision to
accept coal freight only on prepayment by the SEBs and the NTPC.

It is reported that there is an acute shortage of wagons to the extent of
25 per cent of total requirements of wagons. The movement of bulk
commoaodities like coal, fertilisers, cement and foodgrains (for FCI Public
Distribution System) is severely affected by wagon shortage. Road and
national highway improvement projects are under way and the road transport
sector is already giving stiff competition to the Railways on freight
movement. A decade ago, the Railways used to carry 68 per cent of totai
cargo, but now its share has fallen to less than 50 per cent because of
stiff compstition by road transport sector.

Because of wagon shortage, the Railways is pressing back into service
wagons already condemned as scrap. New wagons are not being ordered
for the last two years because of steep price increase in imported wheel
and axle sets. Wagon manufacturers in India, both private and public sector,
are not working even to 30 per cent of their capacity because of lack of
orders from the Railways. | know this because | belong to Bangalore.

Because of increasing number of concession categories, the share of
full-fare paying passengers, should be 20 per cent of the total passengers,
the rest 80 per cent comprising defence and railway employees and
concession holders of sorts.
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Now, | want to speak on amenities being provided by the Railways. By
and large, sanitation and upkeep of trains and station premises. in the
South, where | belong to, has improved as also punctuality of trains. |
must congratulate the Railway Minister for injecting the spirit of work
culture among the Railway staff from the lowest Khalasi to the highest
officials/station masters. | do not know about the conditions in the North
or the East. If it needs improvement, the Railways should emulate the
example of the South and bring about a sense of orderliness and cleaniiness
in the North/East also.

Long distance trains like Rajdhani, mail/express trains run 3t0 4
hours at a stretch between stations. Elderly/sick persons developing
problems on board, need to be attended by trained medical attendants
(nurses or para-medical staff) on all trains. First aid boxes, being
kept with guard in every train, should also be made more large with
life-saving drugs and injectibles. Pantry cars in all long distance
trains have improved their services both in menu and service. To
help diabetic passengers--a large number of them travel frequently-
-coffee, tea and other beverages should be served without sugar,
thus saving costly sugar which is selling at Rs. 22 per kilogram
nowadays.

Another suggestion is to restrict unauthorised vendars, beggars and
hijras who are freely harassing family passengers, ladies and girls. RPF
personnel should also be deployed in every train to check this menace
which is growing day by day.

The linen bedrolls and blankets being supplied to upper class passengers
rieed to be cleaned before re-issue. But how far this is done, is a matter of
wild guess.

The Railway Minister had introduced Kullars, earthen pots. in trains
and station premises for reasons of hygiene and suppcrt to rural artisans.
But even after a year in most of the trains and stations beverages, tea,
coffee, etc. are still being served in plastic cups which are non-
biodegradable and cause garbage-clearing problems. Pet bottles containing
drinking water also cause garbage and litter problems. Because of
availability of bottled drinking water at every station and even on trains, the
Railways is neglecting to provide clean drinking water through taps. In
most of the stations, taps are deliberately kept dry or out of order by
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vested interests and vendors, to sell mineral water to the passengers.
During the summer, this problem will become more serious.

Many of my colleagues have complained about no or meagre allocation
of funds for ongoing projects of doubling or gauge conversion in Karnataka,
especially in South-Western Railway Zone Headquartered at Hubli. Another
important project that has been given a step-motherly treatment is the
modernisation of Hubli wagon repair workshop which is one of the oldest
established during pre-Independence days.

Gulbarga-Bidar ongoing project has not been given adequate fund
allocations. The sanctioned sum of Rs. 15 crores is too in adequate.

For better connectivity between Bijapur and Bangalore, the currently
running express should be converted into daily service to cater to a large
number of traders and business people.

A representation from 21 MPs from Karnataka was submitted to the
Railway Ministry to establish a Divisional Railway Manager's Office at
Gulbarga under the South-Central Railway Zone. Opening the DRM's
office at Gulbarga will result in better operational and administrative
functions. Gulbarga has all the infrastructure to house a DRM and the
Railways should consider this proposal seriously.

Many important stations in my region, like Haveli which is a District
Headquarter stilt not having afoot overbridge within the station. Thousands
of passengers come here daily, but they have to cross over the track to
reach another piatform. Women, children and aged persons with luggage,
have to undergo a great hardship to change platforms. Like Haveli, there
are many other station in this region, with a lot of passengeér traffic, that
need to be provided with foot bridges to ensure convenience and safety to
travellers. On safety, | am reminded of some major accidents due to bridge
collapsing, resulting in a large number of casualities. Many of the rivers
turn turbulent during the monsoon season, and the bridges built during
pre-Independence days, have already been classified under 'distress class'.
These bridges should be immediately repaired and strengthened, and
regular, day and night patrolling by gunmen, should be done during the
monsoon season. With these suggestions, | would like to give my support
to the Budget proposals of the Railway Minister. Thank you.
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SHRIMATI S.G. INDIRA (Tamil Nadu): Mr Vice-Chairman, Sir, thank
you for giving me this opportunity to participate in the discussion on the
Railway Budget, 2005-06. Sir, first of all, | want to congratulate the hon.
Railway Minister and the hon. Minister of State for presenting the Railway
Budget without any hike in fare and freights. But | am having so many
reservations in this regard. The Railway Minister has generously offered
concessions to farmers, rural students, and those who would be attending
interviews for jobs in various departments of the State Governments. Sir, |
am having one reservation in this regard. In the Budget proposal, it has
been mentioned that those persons who would be going to attend the
interviews, they will get this concession. But, what about those persons
who are not, at all, having any jobs, and who are travelling by train for
taking written examination, to get some job? There is no specific mention
in the Railway Budget about those persons who are not at all having any
jobs, and who are travelling by train for taking their written examination.
There are so many instances where such a concession has been refused
to the candidates who have gone for taking the written examination. So, |
request the hon. Ra"ilwpy Minister to pay heed to their problem also. | also
appreciate the Railway Minister for giving 50 per cent concession to the
rural area people to taken the dead bodies by train in the rural areas. JThis
measure would prove to be very useful for the rural people. While talking
about freights, | would also like to mention that the Railway Minister in this
Budget proposals have assured that whatever railway traffic has gone to
the road transport, will come back to the Railways. But, in this regard, |
am having one reservation. For transportation of foodgrains, they have
increased the freight. If the freight for transportation of foodgrains has been
increased, it will affect so many other articles, and in the process, the
price of many consumer goods will increase. So, the people from the rural
areas are not happy about this hike in freight for the transportation of
foodgrains, fertilizer and they are resorting to the good transport for
transportation of their goods. | am sure, the hon. Minister will look into the
freight hike in respect of foodgrains, and appropriate steps would be taken
to reduce the freight charges in respect of foodgrains. Sir, the Railway
Minister has mentioned that this freight hike will increase the freight earning
up to Rs. 33,000 crores. Due to the increase in freight charges for
transportation of foodgrains, the people will go back to the system of road
transport. The income of the Railways will decrease. This is our opinion,
Sir. Keeping this in view; will the Railway Minister come forward and give
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us an assurance to decrease the freight charges? Though the Railway
Minister wants to project the Budget as a pro-poor Budget for attracting
more and more passengers, it shows so many deficiencies in the allocation
of funds for meeting social obligations. Naturally, the allocation of funds
for maintenance has fallen. They have just assessed the rehabilitation
arrears, Rs. 15,000 crores for decongestion and another Rs. 31,000 crores
for aspects related to railway safety. So many new lines and projects have
been announced. Already, a project of laying railway lines of 7,500 Kms.
is awaiting clearance for execution, and it has been pending since long. |
want to know what action the Railway Minister is going to take in this
regard, and also for completion of the existing projects.

Sir, the Reilway Budget does not take care of the long-term needs of the
raiways. Our concem is that the Raiiway Budget should not derail the economy.
This Budget may be called 'the populist Budget', but it does not take into
consideration the long-term projects. Sir, the Railway Budget simply shows
the pro-poor image. Just for exhibition, they have not hike the fares. Funds
have not at all been allocated for lorig-term projects, for the safety of railways
and its passengers, and ‘also for the generation of surplus income of the
railways. From 1997-98 till this date, the financial health condition has
worsened. The Indian Railways would not be able to generate surpius incomes
on its own and it is going to expect funds from the general revenue of the
Government of India. Instead of making minor adjustments and corrections in
the passenger fares and freight charges, the Railway Minister should take
measures to generate revenue surpluses through its own business operations,
not by expecting funds from the general revenues of the Government of India.
The increase in freight charges for foodgrains will lead to escalation in the
prices of essential commodities. That will lead to a price-hike of essential
commodities and will badly affect the poor people. The Railway Minister should
consider decreasing the freight-charges for foodgrains.

For the development of railway land, a Land Development Authority has
been constituted. In the Railway budget, the Minister has mentioned so
many things to be done only on the recommendation of the Land
Development Authority. For the welfare of public, they are going to take
care of so many things like the modemisation of railway reservation system.
Our opinion is, though the Railways are allowing the entry of private parties
and private entrepreneurs, that will not be helpful to the public. That will
only help those who are entering into a public-private partnership for eaming
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profits. That is not done for the welfare of poor people. The Railways itself
should take care of its own land and create shopping complexes and
hospitals which the public or the passengers need. The Railways itself
should take care of all these things and should not give them to private
entrepreneurs.

Sir, | will now come to my own State, Tamil Nadu. | welcome the initiative
taken for providing information concerning reservation of railway tickets in
advance.

This is a very welcome step. Otherwise, it would be difficult for the
passengers to know the status of their reservation at the last moment
when they go to the station. Even Members of Parliament, when they
seek information regarding the status of their reservation and other things,
have to wait for 4-5 hours to get a call. So, this shouid be taken care of all
over the country. Information regarding reservation and other things should
be made available immediately not only to the people with high status but
also to the people at the lower level and the rural level. In this regard, |
request the hon. Minister to set up information centres, especially, at the
main stations which will be helpful to the public, particularly, to the poor
people, and they will be able to get proper information. Therefore, information
centres should be set up at all main stations.

| congratulate and appreciate the hon. Minister for the proposals for
starting new trains in Tamil Nadu. In this regard, | am having some
reservations. He has aiready mentioned about some new-trains and the
extension of some existing trains. But those new trains are already in
existence but because of gauge conversion they have been stopped. The
conversion of gauges has been completed and they are again going to
operationalise the same routes. That is the thing. It shows that no new
connections and no new trains are going to be given to Tamil Nadu,

There was a train from Madurai to Manamadurai in the southern part of
Tamil Nadu. The gauge conversion between Madurai and Manamadaurai
via Rameswaram has been finished. He has mentioned that a daily
passenger will be operated between Madurai and Manamadurai. it will be
useful to the public. Here | may mention that this train was in operation but
it was stopped for some time because of gauge conversion. This cannot
be considered, as a new train given to Tamil Nadu. After the gauge
conversion, the Minister has only restored the train. He has not given any
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new train or any other service. He has aiso not doubled or trebled the
service of the train. So, my request is that the service of this train should
be increased because it falls within my constituency. This is my humble
request. In the Railway Budget, it has been mentioned that this route
would be operated after gauge conversion. The gauge conversion of this
route has already been completed. So, | urge upon the Minister that this
route should be made operational immediately so that it would be helpful
to the public. This is an already existing train service. So, the announcement
of a new train on this route in Tamil Nadu is merely an eye-wash. The
Thanjavur Kumbakonam train and the extension of a couple of trains from
Tiruchi and Thiruvarur are existing services. These are also not new services.
As per the announcement of the Minister of State for Railways, a new fast
train between Madurai and Chennai when is going to be there. It is a long-
pending demand of the people. Doubling of this route is also a long-pending
demand of the people. If we get double lines from Madurai to Chennai, we
can reach from Madurai to Chennai within 4-5 hours. This wili also reduce
congestion in this route. There is also a long-pending demand for a line
between Ambadurai and Kodai Road which is between Madurai and
Chennai. This will also help to reduce congestion on this route. So, this
should be taken care of because Madurai is the main junction. From
Thuthukkudi, Kanyakumari and other parts of Tamil Nadu trains come to
Madurai, which is a junction.

So, doubling of lines from Madurai to Chennai will be very useful to the
people of Tamil Nadu. Sir, another project for gauge conversion, that is,
between Virudhunagar and Manamadurai, is pending for clearance before
the Planning Commission. | would like to know when the Commission is
going to give its recommendation and when the survey is going to be.
taken? The survey for gauge-conversion from Madurai to Bodinaickanoor
had already been finalised. But, in this Budget, they have stated it as a
new proposal.

Sir, there has been another long-pending proposal from people all over
the country, and thatis, introduction of a train from Dindigual to Sabarimala.
So many people come to Dindigul and then proceed to Sabarimala. So,
this demand for a train service from Dindigul to Sabarimala has been a
long-pending one. | urge upon the hon. Minister to immediately sanction
this project. This would help not cnly the people of Tamil Nadu but also
peopie from the rest of the country.
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Regarding gauge-conversion at the Dindigul-Coimbatore stretch, this
has been neglected for a long time. Also, there should be new lines between
Chengalpattu and Tuticorin. Now, this is the connecting route between the
Chennai Port and the Tuticorin Port. So, the hon. Minister should consider
this demand also.

Then, Sir, | weicome e proposal to connect Egmore and Centrali
stations. The Minister has maae s announcement in this Budget. Butl
would oniy urge upon ne Minister at s snouid be execuied and
compieted I his Inancial year Nselt. | woulo aiso request that the gauge-
conversion between Tirucni and Manarmaaurat should also be compieted
in this financial year. Here, | would like t© mention that when the cost of
this project is estimatied to be Ks. 187.91 crores, the allocation which was
made in 2002-03 was Rs. 1.05 crores and even in 2003-04, the allocation
was very meagre, that is, only Rs. 56 lakhs. And, in this year's Budget,
there is no allocation at ali. Now, the Finance Minister, who also hails from
that District, had stated that the work would be completed very soon. But
there is no allocation at all in this Budget. | wanted to bring this to the
notice of the Government as weli as this august House, and | urge upon
the Government to take care of this project immediately.

My next suggestion is regarding laying of iine of about 30 Kms._, that s,
from Thiruvarur to Nagoor, near Velankanni. Now, Velankanniis a religious
place fo whicn peopie come rom al over ingia. It is also an important
tourist spot. So, this is aiso an iImporarnt gemand wrich has to be taken
care of by the hon. Miniswer.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Your time is
over. Now you make your last point. You have another speaker from your
party. You are taking his time aiso. | have 1o probiem.

SHRIMATI S.G. INDIRA: Sir, a survey was done 10 years back for the
laying of Railway iine from Madurai to Karaikudi. There is one area which
i$ calied the Keeiavaliavu area wiere we get the precious granites. Because
of no raiiway iine, (ne HUCk Gwners and the lorry owners are taking the
whole profit. If we rigve a ine from Madurai to Karaikudi, it will be helpful to
the granite owners and ihe peopie &t large; and it will aiso be economicatly
viable for the Railways. So, | request the hon. Minister to take care of this
project also.
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Sir, another demand which has been pending for several decades is
setting up of separate Salem Division. As of now, even for reiease of an
emergency quota, we have to go to the Palghat Division. When we have
one Minister of State for Railways from Tamil Nadu, he should, definitely,
take care of this demand and set up a separate division at Salem. There
was aiso an announcement that a model railway station would be created
at the Salem station. But this is in the hands of the Kerala Government
officials as it comes under the Paighat Division. For this Salem Model
railway Station, for consumer services, Rs. 8.83 lakhs have been allotted:;
for the health centre, Rs. 42.50 lakhs; for laying of platforms, Rs. 50 lakhs;
for computer centre, Rs. 2.90 lakhs; for lights, Rs. 12 lakhs; and for other
facilities, Rs. 9.8 lakhs have been aliotted. But it has been on paper only;
there has been no execution. It shouid be taken care of.

With these words, | thank the Chair. | also thank the Ministry of Railways
with the hope that ali these demands of the State of Tamil Nadu will be
taken care or.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Shri Ravi
Shankar Prasad. You have ten minutes; in fact, seven.

#t g viw v (faER) : AFAE STy TEed, 989 YHIE HeeA ot 4
gd TR 9§ 38 a5t & GR am! 1 wigd e € T o 3 wigi € 9+ ow
ST T SMEYIHl el 8, AfFA...Mr. Minister, | hope you follow Hindi well.

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI

NARANBHAI RATHWA,): | follow both. No problem. | can understand both
the languages. ...(Interruptions). ..

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Why are you
creating a language probiem now? 31a Sifaq A1 | Taw WeAn 3461 TS FI @
2 g7 |t multi-lingual €, 319 fere, frdt off wran & sifee)

git et wispe ware: Heit <, B wHiE S 1 9 1 SR g, S O WA FE
=g T s 59 WE 99 1 g @ 2 What is the direction of this
Raiiway Budget? 9™ & W3l it < fosat a st 1 sore fear a1, & wwg wan
% 1% 9 97 & g TU-7C AT 9, ITh] a0 fF 1S HT A 90EY, 91 WHE SR
IO - WA T AT S T I, SR 39 9 % s a1 fem s £
T QT HI99T § $H ST KT e AR feen @i @, St g3 sqek E ot goha
Wi R gor 1 H 3N AT 9 A1 TEST W | oS SOk Wedrn wed W, 4t
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o1 <, afrerg ¥ oW § 1 Sl & sfa |, 37 wE wmm e F gon o iy Wl
& forelt oft Wse & forg 1 =1 =t 39 =& §f st

Tty wsft oft, F stue! @ =g fF ot 230 W9 WSk (SAEdT)
it druisT JEsll: W, SIF FATY FA =@

it 1 vt waTE: W, A AuiE st NS R E A Fw g et
ATd /g, | Sl Heifyd I et ard S

IR HEd, # A sl St & amn 9w are e = Em i s s
230 Tord et fen €, o 43,000 FAT T FT S FRw g i @ |t =+
sqaE) &2 54 230 ¥ Wseew +) frafata =) T feafi &2 st =@ st 1
HqIE WH I € 11,887 FHUS TIU F1, 3 3TN 46 T ¢ sud wifea =71 §,
HT - Siwemd %1 ¥, Wl T Rk s A A s i m F Iy
T8 &, 7% Tisfit aTe w1 A R 1 e - g e € 1 ed, figwm | snanmH
1 999 W@ WY 1 | repeat my question: What is the direction of this
Budget? And where are the funds for that? We would like to be clearly

assured in this regard. Hon. Sir, | want to very respectfully ask the hon.
Minister: From where will the money for the ongoing projects, which are

230 in number, as also the new projects come? 0= ¥q wgi ¥ e, &
TN WY | STl GO 35 T A T 5 WA B E &, oy FE e w1 dha
e 1€t &, safere faa €t ¥ 1 These are disturbing trends. &1 =& fF 3@ W
TERR T &Y 3 i gea 3§ @ | 13d &1 THiivrehdr 98, 39 fag avgshd
Bt B For 1o e A =9 1 19 I @ 99, S Torg srmavasnan et @ o 5 o
B, T W IR A9 A iR faaf@ & F 1o 51 a9 @ gE S = ea
I o AR A 1d G S A o1, 395 | 3555 HUS TIAT 9 74T R
T 7= AR, wadden 9 it ond R, farfein fowen dis gen €, 3% fowen =
T ¥ T R I w1 F1 omavawa €1 Afw F omud U 9w e awa g i
T 3R 91 gf ff, FRIRE AR F F1, ITHT F1 2 @ ¢2 IqH1 a9 w9 F
FE Goha F T £2 2007-2009 TF Y TS FT I IAN F1 91 G FWQ T 1 but
on the perspective planning for corporate safety plan, thereis a conspicuous
silence. F1 19! Fara1 gaferT & i a8 TR G R A E far a1 | 7R s e
A FeH I FT IR TR TR N SRR AR @ 1 981 fo=m a1, 39
T ATY ¥4 1 &2
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THitE F1 U F forg W3 Fifersm feamya o &1 arq o8 ot | farafan
fawen &t gon &, 3% e fawew =@ 1 R, Sife 18 & ifesm fears e &1
AT wgd 8 TR fag g1, 39 W @ w82 39 W A9 sere § faeqma goft
Fif ¥2 A Sumareny St § safee a8 9@ 389 96T .

IJTFWE (St G ICTRE) : 3T | U] WA % ¥, A iR S
A1 o T 379 <R 7 S 6 FY @ §7 o9 39 SR SUR UgE W

it 1fa vt g WY, UW gov &
Iqqaers (off Fary ETEEan) : 31y G- U’ Y SR A JiF & Jram |

st Ty vit yuIg: W, UG e B T g+ e & SR gE-d 9 9
iR ST § AR JeArehTa et ge o |

o 9 TH WY (ITH WRY) : I8 FHfeAoH & A1 e |

it Tfq vt yare: Hifes= | 5 1o i, Gre- o 9E oA e §, 9E 96
T 9 FfcE B §, S 3 31y fsan 1 1 would like to know from the hon.
Minister as to what steps have been taken in that direction.

W, {0 40 T B oftha & 11 €, 20 T2 ¢fRs & It € | 7 %61 afi=me
e Tfwfade 2 §, 9% a0 9t S § 1 o # gl s ol Wifaw aa e
=real g o 9% 217 33 9wa € fF 7R AR ot @ uftared | WrevEfesw
AT B, HIeh T ik 1 Bt 3T Jorern =@t 2l o e oy wa Thrfaddt &
9 W 7500 FUE TAC F914 1 39 few § Qo § 0 €99 §2 91T Sqgweag
S, # w3t wEea | S 9 fF A g @ R Hifas fawg €, St g @
FfF o T e FRI AR A D W R T W W
foega 9ot 31

9 T Ue Soede W fH® 70 FUg 790 @ f6U § | 3T o1 wraaH @i
T2 e F o8 UF W ft 7@ R, 0.17 W R ) PR My AR fawra & M A
T fa a1 A 3Teh g9 | SHHT $18 Hdhd fear yEm, 19T 51U o Hhd
oY Tl ®

T A F1 ard FL @ o1 A 1 919 98 7 B T vofr&e a0 & 1 3 61 a1
g +ff ¥ f S st ga €, 3t quan =1 fama @) 9 Stavnay St # sga
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ferier < Wy 9 Fe 9 & fh fusd @wr 8-10 7ER 8 Yoa & sre A
F1 G & Yo § it A yehe € W@ ¥ 1 wend fam yER A # @ 2 (FEE Y
)., andt A W, uiw faee o

Frgurae (s ddy arrdfea) ; efae, 3w T S glaw 38 E, smewt ured
) e waa fean man &, sad aue i o am & | o7 e et et @ ST
TR AE T | qE w8 srgfaw T R

ﬁrﬁwimm:wgﬂmaﬁwzaﬂwﬁ@mﬁmﬁmﬁwmém

IqEAEAE (4t Gy anrefean) : shfery, 72 wYE fegra 72 )

it 1 vt g : < # I T w1 o 5 Qe A it g A O & e Wl
wrea B S Sfed) # 51- srefeem 1 ] | sretvita Sumsieasy i, # e
ey | Tl S § g e FE fE s 10 7 ¥ faer, 3ol sy s ama
H1 WA s A o e € 36 W fha saafus Amel ge €, 39 e A
| 1 Fa |

T FAFA T (FER) : FTv== o S

off T W TR TR TSR F1UR T, AR F1 R ¥ 19 3197 o9 H i HaEha
2 o wrrg Yo § oty 1 9 g8 ¥ 1 39 O 3 ravasar 81 v v O uiefa
FAEER WA T M FE T AR R Q@ T AN A0 fret 92

TEfed T H§ 1@ T Ayl R? S ol & Wefeed gfee € e i =
foiqa 87 ...(=a@um)....

B FAFH TF: 3MIHT WHR A ...

IR (5t Tdy anreifeadn) : FEA S, . interruption... W ST, @S |
SR BT § o119 T St it ol 99 A T ?

ot g v yog: WY, § 3T W IE F..4.

Igawegd (o gavy aErRfEan) : g, o1 3R St Sfen, SR v
M9 F protection 2 T € & oY TS = AW E?

ot T Wit YOIE: W, g3 N1 o 9ga o1, AfsT s dmaig @ R
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ITgvTeE (St GdY FrTEIfedr) : 3NY T A factet gua-diar |t § )

st Ty vt YR WA Tat S, F Svwwmeae St @ Aegm Q, o9 ¥ s
FHEI T 9271 - T A F1 SacAIh {0 FH4 g 2 ? A 98w den &1 g i
T 7€ 9 S IS YA 51 @Y, 39 w1y w1 = feafa 12 SR, giE
SirgA rell < qe o1 BT ¥, 36+ i feafa {2 nee, Friee e w5 s @
W R I A 1 TIeq=rd 8 g R, 39 &1 wifd &t 7 feufa 2 S fammargds
3 ¥ fop SweY yfa @ga ohf R 1 &9 980 ff 38 At 7 a9 o I A S
W ST |

e, 3id # & 91 i wEm f Yo 1§ Ten oiv fewn diw =it 7 ¥2 s
FRU T8 & i Yo B o B e F WO 1 e ol T e o ¥
TEIed, I8 o i Sgd TiIRaTgde FE1 A § | 98 Sy FeAl 9w & fE dE R,
e &t gl T g8, 399 vl Y gve e =ifew | 30 W F e v @
2, Sifr 319 R u wefufeica dvamd o siat i wem o =& el it 1 =9
Torg fe At =manedter feestt § 9gd 30 B, 391 U Qifafesa 35 <A <t
21 7€, T safety $ aR ¥, gHewel & R 1 W 9@ Q Toifa Si? T dw
T2 ¥ 3R 7g vt Ten ok fewm #1 svwra wafay @ f adam & fawm &1 9=
e ToTEfTe <&l w0 iR TeHifas T W) stfues foar wr € o 9% 97
fefar wara == 20 a9 a6 Yo7d 1 Wl 8 QUTT... (HaY™)....

o T A (W UL : HRIY, MU0 W SHIfd 3 At 3 a8 ey F:1 31
...(HEam). .

ot o vt yHIg: a9 W0 va Wew | a1 Ho S | aneft 3Ny Wi ey,
Afe | Tertfa forem &1 #. 28 T o5t St 9 qfeu

IqEvigy (st Haw wmreifedn) : dfsy, Afsu) Muw 1 9| 7d w1
...(HaYH).. JE-TE, MYy &t 919 99 FifAg, i)

off Treftar ot e R aet W 11 T F ey

it o vt yuR: A e S, faer F gede § goeifa feas w1 2.
(=HaM)....

IqqreaE (ot waw wrrefEn) : Mfow, o w6l arkd o ® € W WEe
THaeR € L...(HAUF).... TH1 G FH) FIE T8 T TFaT| 39 I3 BT
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...(FIY).....3M9 st F disturb F3 1 YT G T F Q@ L., (FIUH),
...93 SIIBT, WS | Ueie S, e

o T A TG STUAIeAE A, g e fEan g | 50 de 1 AfHER R L
...(cHaYgI)....

IqQAEH (o daw arrRfeEr) : W fare, 9 8 8 9hd | 919 9 98 yield
48 =, ¥ 29T allow & T AT 1 3119 House i I TITIY | &its, qid
f, araen =i 3l T R, A9 43 93¢ 1 8 yield T W R F L. (FHFAA).H
39T protection T W1 § 3 319 7 disturb T I} &, 93 IFCI TS <A1, o119
Y3 TEUL...(TIUR)..... 2fEy, a8 yield 78 FT @ §, o9 oia | 9 da dhd L
...(SHEYM).... F¥E rule permit T8 &3l | g Wit Sft, 3 Sifaq |

it TR v IR : S, B0 IE FEN o1 6 19w wgd @ wewyef favm @
3R srarTA Tn & snfds fasTa &1t agad € deayul fag R, sufaq wag W
& SR F o iR o 31 1 savaEa ¥ S 39 wv1e 9 fearh 717 gsdt ¥ 1 weEg
T IR ¥ |/ i e v ya

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Dr. Bimal Jalan
...(Interruptions)... You have eight minutes ...(Interruptions)...

A A oft Swfefartzd v Twd Fm A o w € 4 e w T s
..(aad)...

it T vieht wuTg: WA WA S R 9 ofadn fiaa F 1 ¥ 3Rt st FA €
AfHA gg7 § ¢ fwar 78 Qa1 ¥ . (H=wm)...

it Tolte Y O ) TsHifa o off e e T S ®) L (sqauE)...
IqarEd (St Ay arrRifEAn) : g fana e, Sifeel You have eight

minutes. ...(Interruptions)... Dr. Bimal Jalan, you have eight minutes from
now. ..(Interruptions)...

DR. BIMAL JALAN (Nominated): Thank you, Mr. Vice- Chairman. Sir,
you will be glad to know that | am not going to make any point on the
current Railway Budget because | feel that a bit here or a bit there is not
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going to make any difference to the Railways. | am sure the Railway
Ministry has received a lot of suggestions. So | want to make, with your
permission, Sir, two or three somewhat longer term points of substance
which are going to make some difference to the way the Railway Ministry
is being run.

The first point | want to emphasise is that given the current importance
of infrastructure, we must recognise that the Railways are probably the
most important infrastructure sector that we have. We do not hear much
about it, except at the time of the annuai Budget. But from the connectivity
point of view, it is the most important; it is more important even than roads.
Roads are important. But for long distance connectivity, it is the most
important. For most of the people of our country, it is the most important
means of long distance transport. But we have not done as much as we
shouid have done. | think this has come out that there is lot more to be
done. So, Mr. Vice-Chairman, Sir, the two important points that | wanted
to make essentially are; one, that if we want to give the highest importance
to the Railways as we shouid, td use a phrase which has emanated from
the Prime Minister, | believe, that you have to do some "out-of-the-box"
thinking, almost what needs to be done in the Railways.

My first suggestion is that you cannot soive or resolve the problems of
the Railways through this annual budgeting processes. You need a
programme at least - not the type of a Five Year Plan that we have for
different sectors - of five year of massive investment in the railway sector.
That can be done because today we have the resources, we have the
ability and we have the skill, this is the oldest enterprise of which we can
be proud of If we have a five year programme of investments with specific
proposals where the investments are going, in terms of safety, in terms of
expansion, in terms of track renewal and so on and so forth. We know
what needs to be done. But we need a five year approach. This has to be
beyond what we normally do in terms of the Planning Commission, which
provides outlays, and says all the right things and annual pians, which
also say the right things.

The related suggestion, Sir, is that this annual budget, to my mind, is
rather meaningless. | mean that it is 150 years old enterprise; you do not
have annual budget for aviation or annual budget for roads or annual budget
for any other sector. But you have annual Railway Budget and this is an

265



RAJYA SABHA [14 March, 2005)

anachronisim. This is probably a hangover from the British days. One
suggestion, | know it would not be accepted because everybody likes the
high media profile but | have to make this suggestion that if you want to
make a difference to the Railways. then you have to move away from the
business of regarding budget as something very different from the budget
for any other most{ important sectors of cur economy. So, this is the first
suggestion - massive investments, a five year programme of investments
by the Railways for the Railways, for the people of India, broken into physical
annual segments about which an annual report can be presented to
Parliament and the annual report can be discussed. That is what we will
be discussing and not the kind of discussion whether the fares should be
increased by one per cent or twe per cent or three per cent. So this is my
first suggestion. | know it won't be easy to implement. The second
suggestion, which is also more difficult from the political point of view, is
essentially that you need to create a distance between administration and
policy making. There is no basic, fundamental reason that if you want to
make the Railways the best in the world, the Railway Board has to located
in the Railway Ministry. | can think of no other public enterprise of this
importance, which is located in a Ministry. So you have to demarcate the
administration which will be the Railway Board, whatever you call it and
the policy making which can be with the Ministry. If you move away from
the Annual Budget, frieght charges, fare charges etc. should be left to the
Administration. The Civil Aviation Ministry or the Road Transport Ministry
does not decide what the toil rate should be or what the fare shouid be
from X to Y to Z. So these decisions should be made by the administrators
and the Ministry can do the investment decisions and it can make an
massive difference. | believe that vou need to subsidise. You need cross
subsidisation. | believe inthat. But ministry should provide direct suhsidies
through the Budget. We should alsc provide direct support for investment
through the Budget. We should monitor the progress of what we are doing
frocm vear to year and we can debate it in the Parliament. But, | think, we
have to move away from annual budgeting and we have to move away from
this integration of administration system with the Ministry. it is complete
anachronism, which was probably valid, maybe, 40 years ago, 50 years
ago, but no longer.

This is my suggestion to you: we can have the annual discussion,
move av'ay trom annual Budget and create a distance between the Ministry
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and the policy-maker and Railway Board as an administrator. It is extremely
difficult but | would like the House to start some thinking even if it takes 4,
5. 6 years. These are not party issues. These are matters of long-term
development and if we move in these two fronts, | believe that we can
spend hundreds and thousand of crores and not just 500 crores and 400
crores to get the best railway svstem that we can have. Thank you.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGROD!A): I think, Dr. Jalan,
your suggestion will definitely be considered. Don't be so negative that
whatever you suggest is not going to be considered. Otherwise, there is
no point debating here. You can be rest assured and | hope the Government
is very open to your suggestions. Next. Shri P. J. Panda. Absent. Shri
Tarini Kanta Roy. Absent. Prof. P. J. Kurian.

PROF. P. J. KURIAN (Kerala): Thank you, Sir for calling my name. Just
before me, hon. Member Dr. Bimal Jalan was giving some new and
revclutionary ideas and hon. Vice-Chairman has also commented upon
that. Therefore, | am tempted to express my views on that. Well, | fully and
agree with his first suggestion that there should be a long term plan. But
with regard to his second suggesticn | am sorry | beg to disagree because
the second suggestion is. that there need not be a separate budgeting for
Railwayr. | would prefer, separate budaet discussions for Civil Aviation or
for Surface Transport also. | was a long time Member in the Lok Sabha.
So my experience was that we don't get time to discuss any of these
Ministries there. We are able to discuss the Railway Budget, because
there is a separate budgeting and the Railway Minister presents a separate
Budget. | am only disagreeing with his second suggestion.

DR. BIMAL JALAN: Sir, may | just clarify?

THE VICE-CHAIRMAN {SHR!I SANTOSH BAGRODIA): Go ahead, Prof.
Kurian, we cannot debate like this. We will take his clarifications !ater on.
The Minister will take it separately. You, beina such a senior man, kindly
address the Chair.

PROF. P J. KURIAN: Since there is a separate Budget for the Railways,
we get time to discuss it in Parliament. It is very important that the views
of the pecple are refiected through their representatives and is heard by
the administration. With reqard to his third suqoestion, ! have a little doubt

267



RAJYA SABHA [14 March, 2005]

5.00pP.m. :

about its implementation. It is good in principle. He said, 'separation of
administration totally from the policy-making.’ That is the best professional
way of putting it. But, what is its real effect? In effect, it is separation of
officials' decision from the political decision. What is hidden in this is that
the political masters need not give any direction to the administrators and
they be allowed to manage on their own. | oppose the very concept it. If
administrators do the policy-making, it would result in lack of control from
political matters. With all said and done, | would say that the political
leaders may not be professionals, may not be technocrats, may not be
educated, but they do have some kind of commonsense by which they
can govern the country. Look at our hon. Railway Minister, Shri Lalu Prasad
Yadav. He is not an Oxford-return or Bar-at-Law. He is not a professional or
a technocrat and see the kind of Budget he has presented. With his
practical experience and wisdom look at how he is administering the Railway
Ministry. The suggestion of Mr. Bimal Jalan can be examined. | would not
have commented on it. Since the Chair has commented on it, | thought
that | should also express my view on his suggestions.

Sir, this Budget, according to me, is one of the best Budgets presented
to Parliament.

AN HON. MEMBER: Except Kerala.

PROF. P. J. KURIAN: Yes, | agree. But, that is a separate thing. When
| am speaking of the Budget in general, | mean that it is one of the best
Budgets. Hon. Member, Shri Pramod Mahajan, who is not sitting here,
while speaking, mentioned about the passenger amenities, safety, security
and so many other things. But, he forgot that in their entire period of six
years they could not rectify or complete the requirements of the Indian
Railways. After all, our hon. Railway Minister...

SHRI V. NARAYANASAMY: He has admitted it correctly. It is because
of that they are sitting on that side.

PROF. P. J. KURIAN: Sir, the present Government is in office for less
than one year. Within one year, we cannot do wonders. What we have to
look at it is, how best he has performed within this available time. With
this standard of measurement, | would say that the hon. Railway Minister
has done a very good job. Sir, as we all know, the Railways are a very
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important infrastructure. For the growth of the economy, the effective
functioning of the Railways is most important. Our Tenth Plan has set a
target of 8 per cent growth. The learned economist, Shri Jairam Ramesh,
who is sitting beside me, may correct if | am wrong. The Railways has to
contribute its share, its might in this growth process. Anybody who goes
through this Budget will certainly agree with me that the Railways has
done its job in that direction. There is a sincere effort on the part of the
Railway Ministry to cope up with the targeted growth rate of eight per cent
in the economy. During the last elections, we heard a slogan 'India shines'.
And, our respected Rashtrapatiji, in his speech to the Joint Session of
Parliament, amended that slogan saying, "India should shine for alf",
meaning not onty for the rich, but aiso for the poor. | wouild like to say that
this is a Budget that shines for all, especially for the common man and for
the poor peopie.

Mr. Ravi Shankar Prasad, who spoke a couple of minutes back, asked
a very pertinent question — to the hon. Railway Minister, "What is the
direction of this Budget" The direction is very clear. This Budget is directed
towards the welfare of the common man and the poor. Everybody knows
that we are really short of resources. We do not have adequate resources.
There should be an adequate generation of resources. The Railway Minister
could have adopted an easy option of hiking the passenger fare and the
freight charges. It was also asked that this is not an election year so why
should we not take some hard decisions. In spite of that, the Railway
Minister refrained from increasing the passenger fare and freight charges.
Why? Because he knows who is travelling by the train? The rich people
who have to travel short distances, go by air. Again, the rich people who
have to travel long distances, go by motorcar. Especially in these days,
because of liberalisation there is plenty of luxury cars. Therefore, for short
distances also the rich people do not travel by trains. in that case, who are
travelling by trains? It is the common man and the poor who travel by
trains. The Railway Minister knows the pulse of the common man the poor
people. Therefore, in spite of the shortage of funds, in spite of the difficulties,
he has refrained from increasing the passenger fare. Likewise, suppose
the freight charges had been increased, immediately there would have
been rise in the prices of essential commodities. Who would have been hit
again? Again the poor people would have been hit. Therefore, | would say
that his approach is in the correct direction. He has done a good job in
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heiping the poor, which is the poiicy of the UPAGovernment. When we fougit
the elections, we said that we wouid be with the common man. ...the aam
admi, which inciudes the poor aiso. So, the Budget brought by the Raiiway
Minister is fully in keeping with the policies of the new UPA Government. But
the most important thing is that he has not done this at the cost of growti.
The Budget cannot be calied a populist Budget. It could have been populist,
had it been done at the cost of deveiopment and growth. No; not at all. To
prove my point, itis encugh o have a iook at the current year's performance.
Sir, look at ihe current year's Raiiway Budgert, that is 2004-05 Budget. Look
at the perfoimance of the Railways during the current year. When the Minister
introduced the current year's Budget also, he did notincrease the passenger
fares or freight rates. Yet, from the records | find that there is an increase of
7.67 per cent of freight earnings. And there is anincrease of 8.3 percent in the
earnings from passenger fares as against 4.1 per cent of the previous year.
That means, without increasing passenger fares and freight charges, the
performance of the Railway Ministry shows a considerabie growth. This has
to be complimented. How was this achievement possible?It is because of the
efficient handling of the Ministry by the Minisier, because of the hard work and
comritment of lakhs of employees. They were motivated. Itis aiso because
of the management capability of the Raiiway Board. All these factors put
togetner heive snown a very heaitny and welcome sign of growth-oriented
performance of the Raitways.

Sir, we know that in the curient year, the oil prices have gone very nign.
There was an uprecedented hike in the oii prices. This should have affected
the Railways, and naturally, it should have been running at a loss. Maybe,
on soime routes, there may be loss. But from the records | find that
...{Interruptions). (Time-beli)

SHRI JAIRAM RAMESH: Sir, it is his maiden speech. (Interruptions)
THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): 3is ¥, 31g sifera |

I am doing my duty, you do your duty. (Inferruptions) How can it be your
maiden speech? You have made speecnes many times ... (Interruptions)
PROF. P.J. KURIAN: There is an improvement in the operating ratio.
That is to be commenaed. | thank you for allowing me 1o continue. In any
case, | wili try to shiorten my speecn. Sir, | have some impontant points
also to make. The tion. Mimster said in his Buaget Speech that speed of
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some of the trains’wouid be increased to 150 kilometres within the next
two years. This will be in the trunk routes. Sir, | would iike to say
...(Interruptions)

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): This is not your
maiden speech. s it right? {/Interruptions)

PROF. P.J. KURIAN: Sir, | aig 6ol say that it is my miaigeil spaeci.
(Interruptions) | spoke on the Frivate Mempers' Bill. (ierruptions) This
cannot be calied my maiden spesun. (inferruplions)

THE VICE-CHAIRMAN (SHR! SANTOSH BAGRODIA}: itis well taken,
it is not your raiden speech, but you are a very experiencea orator. |
request you to please shorten your speech there are other Members from
your own Party who want to speak. (/nterruptions) | am only trying to help
you out. Please go ahead. (/nterruptions) How much time do you need?

PROF P.J. KURIAN: Sir, | want ten minutes. Sir, | would like to touch
upon the most important point, that is, increasing the speed of the trains.
Speed is okay. But, it shouid not be at the cost of satety. Qur motio
should be, 'Safety first and speea second.” | am doubtful whetnei our tracks
are strong enough to withstaid high-speed trains and whether we will be
abie to renovate ail the tracks within two years so as to run such high-
speed trans. Theretore, qontlaxke speed as 2 prionty. s s my reguest
to the non. Minisier.

Sir, now, I come o acciaents. VWhy { am rawner nesitant aboui speed
IS because of our accident rate. 1t is true that accident rate is coming
down year by year. This is not enough. We shouid aim at reducing
accidents to the zero level. That should be our aim. ! have some figures
with me relating to accidents. In the year 2001-2002, it was 415, in the
year 2002-2003, it was 351; in the year 2003-2004, it was 325; and this
year, it is 175, upto month of January. Of course, it is declining, but
that is not enough. We shouid not be satisfied. We shouid not be
compiacent. Qur aim shouid be to reduce it to the zero levei. Sir, if all
the rules are corplied with, and the macninery is sirong and well-
functicning, there 1s no reason wily an accigent shouid take piace in
the raliways. Any acciaent is either due to human faiiure, or due to
machinery fauit, or due 10 both. If the empiovees are very carefui, then
accidents can pe reduced further
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So, now, | would like to say something about the corhpensation to victim.
In the case of death compensation is only Rs. 4 lakhs, which was fixed
some years back. Sir, this is very meagre. In these days of inflation and
devaluation or Rupee the compensation, which is given to those who die
and those who are incapacitated due to accidents, should be increased.

Now, | would like to mention about accidents at the unmanned level
crossing. There are more than 20,000 unmanned level crossings in the
country. Forty per cent of the accidents take place on the unmanned level
crossing. | would like to know whether Railways have any responsibility
for these accidents. Do they take any responsibility? Do they give any
compensation to those who die in these accidents? | think, Railways not
taking any responsibility is not correct. Railways is also responsible.
Railways should take responsibility of such accident and compensation
should be given to the affected people.

Sir, there is a Special Railways Safety Fund. This Fund has been
constituted and there is more than 17,000 crores in this Fund. About Rs.
10,000 crores have already been spent. | have only one suggestion to
make here. Such a huge amount is spent only on renovation and
rehabilitation, but what about the monitoripg system. Sir, there should be
a separate monitoring system.

Sir, | am, quickly touching upon the points. The hon. Minister has given
some concessions. | welcome all those concessions, but, Sir if the girl
students are from the Government school, they are given concessions.
What about aided school girl students? | am not talking about private unaided
schools, but girl students from aided schools should also be given
concessions, because they are also equally poor, perhaps more poor.

As regards transportation of dead bodies, those who die in the
Government hospitals are given concessions, but those who die in the
private hospitals are not given. Sir, why should there be a discrimination
between a dead and dead? Therefore, those who die in private hospitals
should also get this concession.

Now, Sir, | pass on quickly to Kerala problems. Sir, | compliment the
hon. Minister for all the other things, | have no problem in giving kudos to
the Minister, but when it comes to Kerala, 1 don't know what happened to
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the hon. Minister. He is not here but hon' Minister Shri Rathwa is here; so
he shouid certainly take note of what | am saying and take some remedial
action. Sir, 46 new trains were introduced, but not even as single one to
Kerala..(Interruptions)... Sir, how did you forget Kerala? Sir, Kerala has
been neglected, Kerala has been ignored. Sir, | would like to point out that
in our ceuntry, for some lakh population, there is 6 kilometre railway line.
That is on an average, but when you compute for Kerala, it is less than
three. Like Tamil Nadu, Pondicherry, Kerala is the Southern most part of
the country. but Tamil Nadu has been given five trains. The hon. Member of
the AIADMK from Tamil Nadu was speaking. | would like to tell my friends’
from Tamil Nadu—I was hearing — that you got five trains ...(Interruptions). ..
Sir, we did not get even a single train. to come to this Capital, tc come to
the National Capital, we pay the maximum. Sir. | would like to mention
further—Iiet the Railway Ministry go through the records — that the
ticketless travelling is least in Kerala. Please go through the records.
Everyone in Kerala, everyone, will take a ticket and then travel. Nobody
will undertake a ticketless travel. In spite of that, we are ignored. Therefore,
in this regard, | would like to make only two-three suggestions. We me the
hon. Minister. Even though in the Budget, he did not mention anything, he
was very, very kind to us. But he has to make those announcement here.
Sir, to all State Capitals, there is a train from the National Capital. To
Kerala also, there is one train, je. Kerala Express. But what has been
done in this Budget? The Kerala Express is being extended to Chandigarh,
thereby, discriminating us. It is nothing but discrimination. Therefore, the
Kerala Express should run as it was running earlier, i.e., from Delhi to
Trivandrum. Its present position should be retained. And, for the benefit of
the Chandigarh passengers and the other people who are living beyond
Delhi, a new trains should be introduced from Chandigarh to Trivandrum.
Sir, in the last Budget already, a new train was announced for this purpose,
but it was not introduced. That train, i.e., Sampark Kranti Express, can be
introduced and it should start from Chandigarh.

Secondly, Sir, the hon. Minister has promised a train from_Trivandrum
to Bangalore. That should be implemented. Thirdly, Sir, there is a train
calied Maveli Express running from Trivandrum to Kannur. That runs only
for two days. That should be made a daily train. Sir, these are my few
suggestions with regard to the new trains.
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Then Sir, | come to doubling. Itis the most important demand of Kerala
which has been approved and recommended by all Members of Parliament
and supported by the Government.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): So, this wiil be
the last demand. Right?

PROF. P.J. KURIAN: Sir, | will try to conclude.

THE VICE-CHAIRMAN (SHR1 SANTOSH BAGRODIA): You have also
taken the extra ten minutes for which you requested.

PROF. P.J. KURIAN: Sir, | will always obéy the Chair. If you ask me to
" sit down right now, | will do that also.

THE VICE-CHAIRMAN (SHR! SANTOSH BAGRODIA): No, | am only
requesting you to conclude. You will be speaking at the cost of other
speakers.

PROF. P.J. KURIAN: Sir, actually, | have already cut short many of my
points. | have aiready done that. Sir, | am concluding.

Our most important demand is regarding doubling of railway lines. Due
to paucity of time, Sir, | will only mention the names. The first thing is, the
work on the Shornur-Mangalore double-line be completed, at least, within
two years' time. ...(Interruptions) ...

SHRI UDAY PRATAP SINGH (Uttar Pradesh): | want to ask you
_.{Interruptionsy ...

PROF. P.J. KURIAN: No; No; { don't yield. ...(Interruptions) ... | don't
yield. ...(Interruptions) ... :

THE VICE-CHAIRMAN (SHRI SANTOSH BAGROD|A): No; no; no
interruptions. ...(Interruptions) ... No; no; please, no; ...(Interruptions) ...
He is not yielding. ...(Interruptions)... Please sit down. Piease go ahead.

PROF. P.J. KURIAN: I am nct yielding. Sir, the second is, Ernakulam-
Kottayam-Kayamkulam, i.e. Ernakulam to Kayamkulam via Kottayam and
Alleppey. that should be completed, if possible, this year itself. But adequate
funds for this are not provided. So, adequate funds should be provided.
These are only two suggestions about doubling.
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Then Sir, it was a demand of all Members of Parliament from Kerala
that there should be a Railway Zone in Kerala at its Headquarters at
Trivandrum. | am also giving this suggestion to the Minister for consideration
of setting up a Railway Zone.

Sir, | have only one more thing to say. About, Kerala, | would like to say
that you have been seen the map of Kerala, iength-wise, it is more than
five hundred kilometres, but breadth-wise, it is about hundred kilometres
only. | am requesting everybody io visit Kerala. It is second Kashmir. Itis
God's own land Everybody should visit this state from Mangalore to
Kanyakumari, the railway line should be electrified and the track should
be doubled.

(MR. DEPUTY CHAIRMAN in the Chair)

That is the only solution to the problems of Kerala. | hope the hon.
Minister would consider this suggestion favourably. With these words, |
conclude my speech. | thank the hon. Chairperson for giving me the time.
Thank you.

MR. DEPUTY CHAIRMAN: Kumari Nirmala Deshpande.

SHRI UDAY PRATAP SINGH (Uttar Pradesj): How can a Minister be
good to the entire country and not be good to Kerala? ...(Interruptions) ...

PROF. P.J. KURIAN: It was not, deliberate ...(Interruptions)...

SHRI RUDRA NARAYAN PANY (ORISSA): Kerala is an 'UPA State'
.(Interruptions) ... .

MR. DEPUTY CHAIRMAN: Please, sit down ... (Interruptions)...

KUMARI NIRMALA DESHPANDE (Nominated): Sir, the Indian Railways
is one of the best instruments of uniting India. Whenever friends from the
Third World countries, especially from our neighbourhood, and from the
West, come to India, they say that to travel our railways is really a treat.
They compliment our railways like anything.

Many of my friends have given suggestions. But, just briefly, | would
like to say that Srinagar should be connected as early as possible. Then,
there are two far-off Chhattisgarh, Sarguja and Baster. Itis perhaps easier
to reach the moon than these two tribal districts. Something needs to be
done about that. So also, Amritsar should be connected with Chandigarh
and Chennai with Pondicherry.
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| would also like, through you, Sir, to give a suggestion to the hon.
Railway Minister. We congratulate the Ministry for the Samjhauta Express
from Delhi to Lahore. But that train takes, God knows, how many hours!
And at the Wagah-Attari border, you have to wait for hours and hours
together. So, something needs to be done to make that journey confortable
and to reduce the time taken for travel.

| would also like to draw the attention of the hon. Railway Minister,
through you, Sir, to another matter. | think it was ten or fifteen years back
when the Uzbek Ambassador talked to the then Railway Minister about a
train from Delhi toTashkent. He had pleaded for this issue saying that if
this train came into existence, it would provide a big boost to the trade and
commerce to all the land-locked countries of Central Asia, this train would
give scmething, which they badly need. So, let us revive that proposal.
Now is the time when that proposal could be revived — a train from Delhi
to Tashkent via, either Baiuchistan or Iran, or via Afghanistan. Itis up to
the Railways to find out which is a better way, which is less expensive
...Interruptions)...Finance would not be a problem for this because all the
countries of Central Asia badly need these trains. So, this proposal may
be examined and implemented at the earliest.

Last, but not the Ieast, | would like to bring to your notice that before
Partition, there was a rail route to connect Calcutta and Assam, through
Bangladesh? Can that be explored again? 1t will also help in developing
friendship and bringing people of both countries together. Also Assam can
come closer to the rest of India. That also needs to be explored. Before |
conclude, | would like to tell that now that we have a dynamic Railway
Minister, so all these proposals, which appear to be little more, what should
| say, dreamy, can be implemented as early as possible and bringing the
whole of Asia and, especially the Central Asia, closer to India. We had
age-old relationships and | would like to tell about an incident when | had
~ been to Kazakhistan, | was asked in the Academy of Sciences meeting—
all top professors were there—that how many Buddhists are there in your
country. What is the percentage? Frankly speaking, | did not know the
percentage, so | just said, "Well, it seems that whole of India believes in
Buddha because we believe in non-violence." But, iater | asked the professor,
"Why did you ask this question.” He said, "Four hundred years back, we
had been converted to (stam, but before that, we were Buddhists. That is
part cr our heritage and we would like to come closer to india for every

276



[14 March, 2005] RAJYA SABHA

reason and this is one of the reasons." So, ] would like to make a request
that let this railway between Delhi and Tashkent bring India, Pakistan,
Afghapistan, Iran and the whole of Central Asia together so that an Asian
identity can make its mark in the whole world.

DR. P.C. ALEXANDER (Maharashtra): Thank you, Sir, for giving me this
opportunity to participate in this Railway Budget discussion. | recall that
in July, 2004, when | intervened in the discussions on the Railway Budget,
| had said that the Railway Budget should not be a mere record of projects,
or an account of what had been done, or where railway lines are to be
extended and how many trains are to be introduced. | said that since this
Ministry has a separate Budget, it should be used as an opportunity to
give to the Parliament, and through the Parliament, to the people at large,
the vision as to how the Railways are expected to be developed in the
coming few Five Years Plans. | am sorry to say that this year aiso, the
Budget lacks this type of a vision statement. We are in the age of
globalisation or liberalisation or whatever you may call its an age of reforms.
The Budget presented by the Finance Minister reflects its commitment to
reforms in investments, transfer of technology, exports, liberalisation of
bank rates. in every project or proposal that he makes, there is a linkage
to the total concept of reforms. The Railway Budget should also be like
that; otherwise, there is no particular importance in having a separate
Budget for the Railways. Mention was made by one of the members a
little while ago that there is no need for a separate Budget. Actually, it was
only in 1929 that for the first time, the British rulers adopted a separate
Budget for the Railways. That was because at that time, the Railway
outlays were more than the General Budget. The General Budget was so
smatfi that they thought it better to give a separate identity to the Railways
through a separate Budget. But, now the Railway Budget is only 2 small
fraction of the total expenditure that is incurred by different Ministries of
the Central Government, and still, | would say the 3udget should continue
as a separate exercise. But it should not merely be a catalogue of new
projects or a statement of good intentions or promises about what is to be
done in the next one year. | feel somewhat unhappy that this message of
reforms has not really been understood by those who drafted the Budget,
or appreciated in its full extent. If it had been so, they would not have left
the freight and fare structure untouched this year also. The predecessors
of the present Railway Minister also committed this mistake, that is, trying
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to please everybody. Professor Kurian expressed it as satisfaction that
the poor men would feel happy. It is not merely through the subsidy that
the poor men get happy or they get over their poverty. We have to take the
totality the picture of poverty.

It will be interesting to note that in our country the passenger fare is just
24 paise per kilometre whereas in China, which has adopted comprehensive
refcrms in the railway system, it is 55 paise. In fact, if you go through the
record of the per kilometre revenue from passenger fares in most countries
you will find that we are more or less at the bottom in the list.

How can we hope to have modernisation of the railways, how can we
hope to meet the basic requirements of concept of the poor passengers-
about which Professor Kurian spoke at length--the comforts that they need
in their travel unless the railways have the resources? And, how can the
railways increase their resources if they keep the passenger fares as a
holy cow, not to be touched for years.

I think it is a wrong policy and it indicates that the message of reforms
in the true sense, which is being practised, by the Finance Minister is not
yet understood properly by those who have framed the Budget of the
Railways. ‘

SHRIN. K. PREMACHANDRAN (Kerala): Sir, are you suggesting for
the hike in passenger fares?

DR. P.C.ALEXANDER: | am not prepared to yield and he can have his
own views. 1 only quoted China so that you will feel confirmed that. Every
railway system in the world tries to use the instrument of the passenger
fare and freight share to generate the resources required to modernise the
railway system and to provide greater comforts and needs, and, make
sure-that the railways will have a great role to play in the whole transport
infrastructure of the country.

| wish to welcome two particular proposals mentioned in the Budget,
and, compliment the railways on that. One is the promise that there will
be areview of the existing trains. Itis a very welcome proimise because for
several years now, we have been concerned with sanctioning new trains
and extending existing railway lines but nobody bothered to find out whether
the railway lines extended or newly introduced really satisfy a felt demand.
There are trains in certain areas, which have been sanctioned without
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adequate thoughts. The result is that there is no demand for those areas,
‘and, nobody reviews about it. | find that a very encouraging feature in the
Minister's statement. | only hope that this review will be carried out as an
annual feature, and, if itis found that a particular train in a particular segment
of the country is not justified on economic criteria, they should have the
courage to cancel that train so that the resources can be deployed to
more fruitful areas.

The second point on which again | wish to compliment to the Railway
Minister is the statement that container traffic will no longer be the monopoly
of the Container Corporation. But the statement is somewhat vague. It
says that it will not depend entirely on the Container Corporation. It does
not say whether the proposal is to have another public sector corporation
or to throw it open to the private sector also. | would like to hear about it
from the hon. Minister when he replies as to the debate. In either case, it
is a welcome statement and | compliment the Minister for that. But | am
also keen to know as to what has happened to similar good promises
made in the last Railway Budget speech. For shortage of time, | am not
going into the details. Two points were mentioned in my speech last year
as very attractive features of the Budget last year, but nothing is made
known to this House as to what has happened to these promises. The first
was that there would be a new system of dealing with the sale of scraps,
and the promise that the mafia, which was dominent in the sale of scraps,

would be defeated in their designs by introducing new systems of sale. |
* would like to know what has happened to that promise. Has it been
implemented, and, if so, with what success? When it was announced, |
thought it would really bring great glory to the Railway administration. |
would like to know as to what has happened to it.

Similarly, a very important promise was made last time about the
Railway Land DevelopmentAuthority. | wholeheartedly welcomed that idea
and again | would like the Railway Minister to ..l the House as to what
has actually been done about it. Has the Author..y been set up? If so, has
it started functioning? What is the idea behind the setting up of the
Authority? A very big list of things has been mentioned in the Minister's
speech about the utilization of the resources generated. it included develop
mefro stations into world class modern stations, extension of passenger
amenities, construction of food plazas, shopping malls, ete., All these are
goad, But the announcement was made in July. Have you really started
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the authority? | hope, there would be a reply from the hon. Minister.

Sir, | conclude my speech by once again saying don't convert this
Railway Budget exercise to a ritual exercise of informing the peopie of the
number of trains started, on the lines to be extended. It should carry the
vision of the Government forward and it should make its contribution fo the
reform process that has been started in this country. Thank you.

MR. DEPUTY CHAIRMAN: Shrimati Vanga Geetha, your party time is
over. You have requested, that is why, | am giving you two minutes.

SHRIMATI VANGA GEETHA (Andhra Pradesh): Thank you, Sir, for your
kind permission. | just want to draw the attention of the Minister regarding
one project, that is, Kotipally-Narsapur Project. This project’s cost is nearly
Rs. 600 crores. This project was proposed by the then Speaker, late GM.C.
Balayogi. But for the last two years, this project has been totally neglected.
This year, out of Rs. 600 crores, only Rs. one crore was allotted. How and
when will it be completed? It is not only an important railway line but also
a viable railway line. For the people of that area, there is no train facility till
now. If they want to catch the train, they have to travel nearly 70-80 Kms.
Sir, my request is, kindly, aliot Rs. 200 crores for this year for the
completion of this project. | request the Railway Minister to fix a time limit
for the completion of this project. Otherwise, it will not be completed. |
would like to tell the Railway Minister that it is not due to lack of funds, but
due to lack of intention and lack of interest, that is why, this project is not
being completed. This was the wish of late GM.C. Balayogi. Once again,
| request, on behalf of the poor people, the Railway Minister, to allot
Rs. 200 crores for this project this year. Thank you, Sir.

SHRI B.K. HARIPRASAD (Karnataka): Sir, | rise to support this Raiiway
Budget. At the outset, let me congratulate the Railway Minister for
presenting the Budget, which is pro-common man. Sir, with rapt attention,
| could hear the debate initiated by the Opposition Member, Shri Pramod
Mahajanji. With the oratory skills at his command, he was trying to give a
picture to the country that the Railway Ministry has done nothing or are
doing nothing. It is very unfortunate. Well, outside the House, | heard a
phrase saying, "People's memory is very short”. After hearing the speeches, .
now | have come to the conclusion that even the memories of the leaders
are also very short. Just ten months back, they were sitting here. There
was a huge fight and competition to become a Railway Minister when
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NDA was sitting here. People thought that they would be giving a piece of
the moon to the people of this country.

Well, one of the important subjects which Pramod Mahajaniji has touched
was about the pension scheme. Sir, no doubt, the liabilities of the Indian
Raiiways is a like bomb set to trigger off any time because with more than
12 lakh pensioners, we need about Rs. 7,000 crores, as | said, annually in
reserve Way back in 1974, an actuarial assessment of pension liabilities
was made and the Railways were asked to set apart funds for pension
disbursement. Every year,commensurate with its liability, there are not
separate funds, appropriations worth the name, kept in reserve and all the
pension disbursements are made out of the General Revenue. At this rate
by 2010, almost 60 per cent of the revenue earnings would be spent only
on pension. If the Railway Ministry does not take a precautionary measure,
1 think there will not be any programme for the development or the expansion
of the Railways in future. Sir, while they were there in the Ministry, this
issue had been there right from 1974, they could have done something.
Now, being an Opposition Member, he feels that by highlighting this, the
problem would have solved. Sir, no doubt, Shri Lalu Prasadji when he
presented the Budget in 2004, anybody could understand that he did not
hike the fare, either passenger traffic or freight traffic, because it was too
early for him to assess the situation and present the Budget. But this
time, people thought that there will be a lot of streamlining and radical
change in mobilising the resources. But, unfortunately, nothing has
happened in that direction. The common man is not averse for any hike in
fares. He would have accepted any modest revision in rail fare with
concomitant improvement in passenger amenities. But it is unfortunate
that there is no indication of any attempt on mobilisation of resources for
he ongoing projects, as also for new ones of immediate relevance and
priority like acquisition of rolling stock, wagons, and investment in safety
equipments like anti-collision device.

Sir, the Railway Minister has announced some new trains and extension
of some trains. But most of these services are to become operational only
when the ongoing gauge conversion is completed. But unfortunately in the
Budget speech, | don't see much of the Budget allocation for gauge
conversion. Sir, for example, as you know, in the Hassan-Mangalore project,
the metre gauge was dismantied 13 years ago, assuring that there would
be gauge conversion within five years. it is already 13 years now. The
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short route of almost 200 kilometres, they are unable to complete even
today. There is a huge traffic between Bangalore and Mangalore. The people
of this part of the couniry feel that the Railway Ministry has colluded with
road transport in delaying this railway project. | request the hon. Railway
Minister to expedite this project so that the wrong thinking about the
Railways may be erased from the minds of the people of that part of the
country. Sir, when major gauge conversion projects were initiated way-
back in 1990, it was expected of the successive Governments to set apart
funds for the completion of such projects. But, so far, there is a meagre
allocation for this gauge conversion. Sir, without the gauge conversion, |
don't think we will be able o improve the services in the Railways in the
larger perspective.

The other major railway line in that part of the country is, the Konkan
Railway, which serves the coastal areas, right from Konkan region, Mumbai
to Trivandrum. But, as far as Karnataka is concerned, only North Kanada
and Dakshin Kanada have been benefited by this train. But unless there is
gauge conversion in the Hubli-Ankola link in the south-western zone, and
unless the meter gauge is converted into broad gauge in that region, the
major commercial activities, like exporting of coal, or even some of the
major transportations, could not be connected through this Konkan Railway
that could reach the port in Mangalore unless some drastic steps are
taken by the Ministry, because the direction of every train goes towards
Bangalore, which is one of the fastest growing cities in the South East
Asia. If the Railways does not take more initiative, especially, in improving
these transport facilities, | don't think we will be doing any justice for the
growth of the silicon Valley of this country. | would like -to urge the
Government, especially, the Railway Ministry, to self-impose moratorium
on new projects and expansion until the on-going projects become
operational. | would also ask the Government to assess the loss of revenue,
both in passenger traffic and freight movement, due to disruption of services

on sectors where gauge conversion work is going on for a long time.

Sir, on safety front, the record of the Railways is pathetic, It has been
established that more than sixty per cent of the major accidents were
caused by human errors, and less than ten per cent due to equipment
failure, like signalling and radio communication networking. Yet the railways
has set apart a major portion of its special safety fund on track renewals
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which is rated low on causes for accidents, it would be very useful. If you
take the example of the proposed installation of anit-collision device which
was developed by the Konkan Railway Corporation, this in-house invention
has a great potential for commercial exploitation and export market, after
successful field trail. The anti-collision device was supposed to be
introduced on all dense traffic routes. The totai outlay comes only to
Rs. 1600 crores against the special safety fund ofRs. 17,000 crores. yet,
no initiative has been'taken in this direction of cruicial railway safety. Sir,
we need to inject a sense of professionalism in the Railway administration,
including its fiscal management. The hon. Member, Shri Promod Mahajan,
was referring to the report of Rakesh Mohan Committee. Nobody stopped
them from implementing that report which was submitted by the Rakesh
Mohan Committee, which has gone in depth into all these aspects. Now,
what is astonishing is the demand that this report be implemented as
early as possible.

Sir, some of the other aspects which | would like to bring to the notice
of the Railway Minister are as follows.

Considering the density of traffic between Bangalore and Tirupati, my
demand and request with the Railway Ministry is-to introduce a new inter-
city train between Bangalore and Tirupati that would cater to the need of
the majority of pilgrims, who travel from Bangalore to Tirupati, and almost
every month, there is a huge traffic from Bangalore to Tirupati. Sir, as far
as another train running between Bangalore and Ajmer is concerned, this
train leaves Ajmer every Friday early in the morning, at 5 o' Clock. My
request to the hon. Minister is that this train should leave Ajmer Station in
the evening because most of the pilgrims who go to Ajmer prefer to have
Juma Namaz in the afternoon. For that, they want to stay in the afternoon
and go back in the evening. | request him to change the departure timing
of the train from morning hours to evening hours.

Sir, there is another important train running between Bangalore and
Hassan or betweén Bangalore and Mangalore. There is a very important
Jain pilgrim centre there. That is known as Shravana Belagola. They hold
the historic event of Maha Mastakabhisheka of Gomateswara once in 12
years. It is coming in 2006. There is an urgent need for converting this
meter gauge line into a broad gauge line. | request the hon. Minister to
expedite this work so that by 2006 it could help the pilgrims coming from
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all over the country to witness this great event which is going to be held in
Shravana Belagola in Hassan District.

Sir, with these suggestions, | would also like to compliment the Minister
for introducing a new scheme under which the recruitment of Group D
Posts, especially of Khalasi, would be handled by the field units of Zonal
Railways instead of the Railway Recruitment Boards, which was too
cumbersome and arbitrary. | congratulate the Minister for introducing this
scheme. :

Sir, it is in accordance with the pledged policy of the UPA under the
Common Minimum Programme, to ensure a fair representation in jobs for
SCs/STs, OBCs and the other economically deprived sections of society,
that the Minister, enlarging the scope, which was earlier confined to the
departmental posts, has now proposed to provide reservation for SCs/STs
and OBCs in the allotment of stalls at the station premises and also in the
distribution of sundry vending licences. | welcome this move, Sir, and |
support this Budget which is the Budget for the common man. Thank
you. Sir.
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MR. DEPUTY CHAIRMAN: Further discussion on the Budget (Railways)
will be continued tomorrow.

The House is adjourned till 11.00 a.m. tomorrow.

The House then adjourned at two minutes past six of the clock, till
eieven of the clock on Tuesday, the 15th March, 2005.
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